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INTRODUCTION

I, the Chairperson of the Committee on Government Assurances (2020-2021),
having been authorized by the Committee to submit the Report on their behalf, present
this Forty Fifth Report (17" Lok Sabha) of the Committee on Government Assurances.

2. The Committee on Government Assurances (2020-2021) at.their sitting held on
19™ January, 2021 took oral evidence of the representatives of the Ministry of Rallways

regarding pending Assurances.

3. At their sitting held on 29 July, 2021, the Committee on Government Assurances
(2020-2021) considered and adopted this Report.

4, The Minutes of the aforesaid sittings of the Committee form part of the Report.

9. For facility of reference and convenience, the Observations and
Recommendations of the Committee have been printed in bold letters in the Report.

NEW DELHI; RAJENDRA AGRAWAL,
30 July, 2021 CHAIRPERSON

Og Sravana, 1943 (Saka) COMMITTEE ON GOVERNMENT ASSURANCES



REPORT
L Introductory

The Committee on Government Assurances scrufinize the Assurances, promises,
undertakings, etc., given by the Ministers from time to time on the floor of the House and
report the extent to which such Assurances, promises and undertakings have been
implemented. Once an Assurance has been given on the fioor of the House, the same Is
required to be implemented within a period of three months, The Ministries/Departments
of the Government of India are under obligation to seek extension of time reguired beyond
the prescribed period for fulfillment of the Assurance. Where a Ministry/Department is
unable to Implement an Assurance, that Ministry/Department is bound to request the
Committee for dropping it. The Committes consider such requests and approve dropping,
in case, they are convinced that grounds cited are justified. The Committee also examine
wheather the implementation of Assurances has taken place within the minimum time
necessary for the purpose and the extent to which the Assurances have been implemented.

. The Committee on Government Assurances (2009-2010) took a policy decision to
call the representatives of various Ministries/Departments of the Government of India, in a
phased manner, to review the pending Assurances, examine the reasons for pendency and
analyze operation of the system prescribed in the Ministries/Departments for dealing with
Assurances. The Committee also declded to consider the gquality of Assurances
implemented by the Govermment.

3. The Commitiee on Government Assurances (2014-2015) decided to follow the well
established and time tested procedure of calling the representatives of the Ministries/
Departments of the Government of India, in a phased manner and review the pending
Assurances. The Committee took a step further and dedded to call the representatives of
the Ministry of Parliamentary Affairs also as all the Assurances are implemented through it.

4, In pursuance of the /g dadsion, the Committee on Government Assurances (2020-

2021) called the representatives of the Ministry of Raillways and the Ministry of

Parfiamentary Affairs to render darifications with regard to delay in implementation of the

pending Assurances pertaining to the Ministry of Railways at their sitting held on 197
1



- January, 2021. The Committee examined in detall the following Twenty-three Assurances
(Appendices — I to XXIII):

Table 1
'SLNo. | SQ/USQ No. and date | Subject |
. |
: 3 LS No. 4176 Abnlmun of Residential Help
dated 22.03.2013 ' {Appenm:-: -1} - |
3 USQ No. 862 F‘re:n]ectﬁ Under Central Railway
| dated 08.08.2013 i {.ﬁ.ppendm -
3. USQ No. 4274 | Security Personnal in Trains
| dated ﬂ?.ﬂ_ﬂ.lﬂlq | (Appendix —III) )
| 4, 500 No. 61 Safety and Security of Railway Passengers
dated 27.11.2014 | (Appendix -IV)
5. S0Q No. 61 Safety and Security of Railway Passengers
dated 27.11.2014 (Appendix =V)

(Supplementary by Shri K. C.
Venugopal, M.P.)

6. USQ No. 1125 Safety of Passengers
 dated 02.03.2015

{Appendix =VI} - .
7. 5Q No. 65 Old Railway Bridges |
dated 27.11.2014 (Appendix —VII)
(Supplementary by Shri B.V. Naik, |
|M.P.) L= . |
8. | SQ No. 205 | Trains for Tourists |
dated 08.12.2014 {Appendix =VIII)
(Supplementary by Shri Gaurav
i Gogoi, M.P.)
9. USQ No. 3364 Railway Protection Force
dated 10,08.2015 (Appendix =IX)
10. USQ No. 623 MNew Class of Locomotives
| dated 02.12,2015 (Appendix —X)
| 11. | USQ No. 1668 Security at Railway Stations
| dated 09.12.2015 {Appendix —XI) .
12, SQ No. 344 Modernisation of Railways Wc:rkahr.::ps |
I dated 23.12.2015 (Appendix =XII) |
| | (Supplementary by Shri  Vinod
- | Kumar Bolanapalli, M.F.) _ |
13. UsQ Ne. 3156 Approval to Hubli-Ankola Railway Line |
dated 16.03.2016 (Appendix —XIII) - .

2



14, USQ No. 1628 Consumption of Diesel and Electricity by
dated 04.05.2016 Railways
(Appendix —XIV)
15, | USQ Ng. 495 Railway Line to Andhra Pradesh Capital
dated 20.07.2016 {Appendix —XV)
16, | USQ No. 592 Development of Railway Stations
dated 20.07.2016 (Appendix —Xv1)
17 S0 No. 344 Multiple Bockings
dated 10.08.2016 (Appendix —XVII)
| (Supplementary by Shri Kirtl Azad,
- MP) bl
18. | 5Q No. 82 Safety Technology
dated 08.02.2017 (Appendix =XVIII)
({Supplementary by Dr. Sanjay
| Jaiswal, M.P.)
19. |50 No. 282 Projects on Cast Sharing Basls
dated 22.03.2017 5 | (Appendix —XIX) .
20, |SQ No. 282 Projects on Cost Sharing Basls
dated 22.03.2017 (Appendix =)
(Suppiementary by Shri Ramdas
Chandrabhanji Tadas, M.P.)
21, | USQ MNo. 3372 Speedy Implementation of Railway Projects
| dated 22.03.2017 in Kerala
_ N (Appendix —XXTI) L
22, | USQ No. 4481 Hirakund Express Train Accident
1! dated 29.03.2017 (Appendix —XXII) :
23, | USO No. 6436 ' Level Crossings In Karnataka
| dated 12.04.2017 (Appendix =XXIII)

5. The Extracts from the Manual of Parliamentary Procedures in the Government of
India, Ministry of Parllamentary Affairs laying guidelines on the definition of an Assurance,
the tme limit for its fulfllment, dropping/deletion and extension, the procedure for
fulfilment, etc., besides maintenance of Register of Assurances and periodical reviews to
minimize delays in implementation of the Assurances are reproduced at Appendix-XXIV,

B. During the oral evidence, the Committee drew the attention of the representatives

to the long pending list of 172 Assurances (upto the 3™ Session of the 17" Lok Sabha)

pertaining to the Ministry of Rallways. Out of these, 28 Assurances pertained to the 157

Lok Sabha, 69 Assurances to the 16™ Lok Sabha and 75 Assurances to the 17" Lok Sabha.
3




The Committee enquired about the system of monitoring and reviewing the implementation
of Pending Assurances in the Ministry. The Chairman and CEQ, Railway Board replied as

under:

8.

'Sir we have a section for monitoring the Assurances and replies given in respect
of Questions in the Lok Sabha and the Rajya 5abha. Whenever we reply, initialy
replies are given from various directorates. We have different wings. There are
separate wings for raffic and infrastructure. If Jt /s about runming a vehicle or
about @ project or rolling stock, then its members are different. The reply comes
from there. In our system, we have Director level officers. They are given
Questions and from there, the replies are given considering the ground realities
and the replies are approved. The minimum level of approval of the reply that is
given is of the Members level, We give replies to Questions through the Hon'ble
Minister fn the Parliament. There are also many replies which have a sirategy for
implementation or time bound issues which may take some time such as new line
Or survey or issies of recruitment or RPF issues. We review it every month at the
Board level. We review the Assurance, at first, Members do it at their Jevel and
then at the level of Chairman, normally, Assurances are reviewed once in three
months. ”

He further added as under:

“air, you are right that around 170 Assurances are pending. This number was even
figher before, A lot of work has been done on many of these Assurances. It has
always been our endeavour to respond and give reply as quickly as possitie and
side by side take action on the ground so that as you said, the citizens of the
country are benefitted.

The Committes, then, specifically directed that the minutes of the monthly

meetings held in the Ministry for review of pending Assurances be furnished to the
Committee.

%

The Committee acknowledged the commendable services rendered by the Ministry

of Railways during the difficult and challenging times of COVID-19 pandemic, especially in

ensuring successful transportation of lakhs of migrant workers and uninterrupted supply

4



chain, particularly of essential commodities throughout the length and breadth of the
country.

10.  The Chairman and CEQ, Railway Board, also apprised the Committee that in respect
of Assurances mentioned at Sl. Nos. 1 (Partly Implemented on 22.12,2017), 18, 18, 22 and
23 of Table 1 of this Report, Implementation Reports had been submitted to the competent
autharity for approval and for furnishing to the Ministry of Parliamentary Affairs for being
laid on the Table of the House.

11.  Subseguently, 10 Assurances mentioned at SI. Nos. 2, 5, 8, 9, 11, 12, 13, 16, 17
and 21 have since been Implemented on 11.02.2021, while another 02 Assurances
mentioned at Sl. Nos. 7 and 10 have been implemented on 24.03.2021. Further, the
Committee acceded to the request of the Ministry of Rallways for dropping of Assurances
mentioned at 5. Nos. 3, 4, and 6 at their sitting held on 12.04.2021.

Observations/Recommendations
12. The Committee note that out of the 23 Assurances of the Ministry of
Railways taken up by them for oral evidence, 12 Assurances mentioned at Sl
MNos. 2, 5, 7, B, 9, 10, 11, 12, 13, 16, 17 and 21 have since been implemented
after a lapse of more than three to seven years while Implementation Reports in
respect of another five Assurances mentioned at Sl. Nos. 1, 18, 19, 22 and 23
were in the process of furnishing to the Ministry of Parliamentary Affairs when
the evidence was taken. Further, the three Assurances mentioned at Sl. Nos. 3,
4 and 6 have since been dropped on justifiable grounds by the Committee at
their sitting held on 12.04.2021. However, pendency of as many as 172
Assurances of which 28 pertained to 15" Lok Sabha, 69 to the 16™ Lok Sabha
and 75 to the 17" Lok Sabha on the date of the evidence, ostensibly due to lack

of initiative, planning and coordination on the part of the Ministry of Railways

5



indicates that monitoring, review and follow-up action taken on the Assurances
need to be further toned up with a greater sense of alacrity and responsibility.
The Committee are of the view that Railways continues to be the lifeline for
socio-economic growth of India and plays a pivotal role in the owverall
development of the country. The Committee feel that growth, success and
expansion of Railways are crucial for the country not only owing to its
substantial contribution in employment generation, integrating markets and
increasing trade but also due to it being an affordable long distance transport
system and its contribution in socio-economic bonding. To surmount the
existing and emerging challenges in this regard, Railways need to go for
modernization and upgradation of its infrastructure and the level of operational
efficiency. Expeditious fulfillment of Parliamentary Assurances with proper
planning will keep the Railways in a better position to achieve this. The
Committee are fully aware that implementation of some of the Assurances,
especially those pertaining to policy matters and maintenance aspect of the
infrastructure, which is a long drawn out process as well as those involving
other Ministries/Departments may be difficult to accomplish within the
prescribed period. However, pro-active and sustained efforts need to be made
to implement the Assurances which are solemn Parliamentary obligations. The
Committee, therefore, recommend that the existing mechanism in the Ministry
be streamlined with a view to ensuring expeditious implementation of the
pending Assurances. The Committea hope and trust that the Ministry will give

proper attention to Parliamentary Assurances, adopt a pro-active approach and

6



scale up ce-ordination with all concerned for streamlining the exiting
mechanism for dealing with pending Assurances. The Committee also urge the
Ministry te furnish the Minutes of the meetings held in the Ministry from time to
time for monitoring the Assurances as it will help the Committee in measuring
the progress of the Ministry of Railways with regard to implementation of
Assurances. Further, it would act as an accountability tool and useful review
document. The Committee further desire that the Ministry of Railways should
expedite finalization, furnishing and laying of Implementation Reports that are
under submission for approval within the Ministry. The Committee would also
like the Ministry of Railways te bring in paradigm shift in its approach to
Parliamentary Assurances to ensure that these are fulfilled without inordinate

delay.
III. Implementation Reporis

13,  As per the Statements of the Ministry of Parliamentary Affairs, Implementation
Reports in respect of the following Assurances have since been laid on the Table of the
House on the dates as mentioned against each;

Table 2
SikNo SkLNo. in the 5Q/USQ No. and date - | Dateof
Table 1 (Para Implementation
No. 4)

1. | Sl No. 2 USQ No. 862 dated 0B.08.2013 regarding|  11.02.2021
‘Projects Under Central Railway'

2. | SL.No.S SQ No. 61 dated 27.11.2014 (Supplementary 11.D2-2l:|21_ N
by Shri K. C. Venugopal, M.P.) regarding

L. | ‘Safety and Security of Railway Passengers’

7



3. | S Mo, 7

Sravana, 1943 (Saka)

|SQ MNo. 65 dated 27.11.2014 (Supplementary|  24.03.2021
by Shri B. V. Naik, M.P.} regarding "Old Railway
I | Bridges' .
4, | Sl.No. 8 SQ No. 205 dated 08. 12.2014 (Supplementary 11.02.2021
by Shri Gaurav Gogai, M.P.) regarding 'Trains
| - |f{=rTnuris15‘ A, o
5.  Sl.No.9 USQ MNo. 3364 dated 10.0B.2015 regarding 11.02.2021
| | Rallway Protection Force” e
6. | Sl No. 10 USQ No. 623 dated 02.12.2015 regarchng New 24.03.2021
et | Class of Loacomatives' )
7. | 8l No, 11 USQ Mo. 1668 dated 09.12.2015 regarding 11.02.2021
. 'Security et Railway Stations’ I ]
8. Sl MNo.12 SC} Mo, 344 dated 23.12.2015 (Supplementary 11.02.2021
by Shri Vinod Kumar Boianapalli, M.P.)
regarding ‘Modernisation of Railways
Workshops' | -
9. Sl No. 13 US0) MNo. 3156 datEd 16.03.2016 regarding 11.02.2021
| ‘Approval to Hubll- .ﬁ,nl-;r:ﬁa R:aulwa_n,f Line' |
10. 5l No. 16 USQ No. 592 dated 20.07.2016 regarding 11.02.2021
! 'Development of Railway Stations’ -
11.} 5l No: 17 S0 No. 344 dated 10.08.2016 {Supplementar:,r 11.02.2021
by Shri Kirti Azad, M.P.) regarding 'Multiple
Bookings'
12.| §l, No. 21 USQ No. 3372 dated 22.03.2017 regarding ~ 11.02.2021
‘Speedy Implementation of Railway Projects in
. | Karnataka’ | B
NEW DELHI; RAJENDRA AGRAWAL,
Juby, 2021 CHAIRPERSON,

COMMITTEE ON GOVERNMENT ASSURANCES



Abpencix- T

Government of India
Minigtry of Financea .
Departmeont of Expenditure
e

LOK SABHA

UNSTARRED QUESTION NO. 4176
TO BE ANSWERED ON FRIDAY, THE 22 MARCH, 2013

1. CHAITRA, 1935 (SAKA)
ABOLITION OF RESIDENTIAL HELP

QUESTION

4176; 8HRI A, GANESHAMURTHL

Wiil the Minizter of FINANCE be pleased to state:

(a) whether the 6" Central Pay Commission has recommended aboliion of
Hesidential Heips to officers in Central Para Military Forces, Railways and
Defence; and

(o) if so, the detasils along with the present implementation/compliance dtatus
thereol, Ministry-wise?

ANSWER

ISTER OF STA TRY OF FINANCE (E & FS

[BHRI NAMID NARAIN MEENA)

{a) to {b): Information i being collected and will be laid on the Table of the

= f

Housa R = B GO . __r
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Abbend i - 1t

LOK SABHA

UNSTARRED QUESTION MO, B2
TO BE ANSWERED ON 08.08.2013

PROJECTS UNDER CENTRAL RAILWAY
+BE2. SHR! SURESH KASHINATH TAWARE:
Will the Minister of RAILWAYS (I& H31) be pleased to state:

(@) the details of surveys for new rall lines, work of faying of new rall
lines and gauge converslon complated under the Central Rallway
during the last three yoars and the current year, separatety; and

(h) the details of total funds allocated amd spent therson separately,
project-wise?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(t& #swa F Tew A)

(SHRI ADHIR RANJAN CHOWDHURY }

(a) & (b): A Statemant is lald on the Table of the House.

LR

|0




&

S.ATEMENT REFERRED TO IN REPLY TO PARTS (2) AND () OF
UNSTARRED QUESTION NO. 862 BY SHRI SURESH KASHINATH TAWARE To

BE ANSWERED IN LOK SABHA ON 08.08.2013 REGARDING PROJECTS
UMDER CENTRAL RAILWAY

Details of surveys completed for new lines during the last three years
and current year under the Central Railway are as under-

_ (Rs, In crora)

3. Year of | Name of Surveys KM Status ]

Mo. | completion

1. | 201011 Dhule-Amalnar {New 39 |Sent to Planning

Line} Commission for “fim
Principla™ approval,
Planning Commission
reafused duse fo ressurce
ot - crunch.

2. | 201011 Ballarshah-Surjagad 122 | Sent to Planning|
{ (Etapalli) (New Line) Commission for “ny
| Principle” approval.

3 201011 Khandwa-Dhar viai 250 | Sent to thnlnq

Hhargone, Barwsn Commisaion for I
(Mew Lina) Principia™ approval.
Planning Commissian
| refused due to resource
| crunch. -
4. | 201112 Rall link from Jindal 200 | Under examination.
Steel Works Jaigarh - =—= -
Port to Konkan Railw o
Corporation Limited
= ; (New Line) !
5. 201112 Jaina-Khamgaon via| 188 | Under examination.
Buldhana (New Line) 2 e SO
6 |2011-12 Manmad-Indore via| 339 | Under sxamination.
Malegaon & Dhulel R
(New Line) = — :
7. |2011-12 Feasibility study for 26 | Under examination.
introducing passenger —
services between Pen-
:  Thal (New Line) =4 o
4. | 201213 Solapur-Jalgaon (New 454 | Under examination.
' M) \ = =2 =
9. | 201314 | Sausar-Pandhurna 33 | Under examination.
§ (New Lina) S

2],

{




#-

fb}: Datalls of work of lsying of new reil linez and gauge conversion

compieted during the last three years and curvemt year under the Central
Railway are as unden-

{R=. in crore]

4| Yearof | Mame of |Sanctio Funds asflotted and sxpenditure
Mo. complati, Project rod
om cast
Funds Exp. Fuinds Exp. Fumds | Exp.
{allecated | 2010-11 [allocated| 2011-12 [allocated 2012
2010-11 201412 201243 | 13
1. 2010-11 Amravati- | 725.00 | 12652 | 12914 | &7 B87.24| 28.49 =28.35
arkhod i
138 km) -
{Mew Linaj ,
2.| 2010-11 nd- 138.48 3994 4599 | 2378 | 2842 8.47 .
habtan (27 - . :
) (Mew
n-]
3| 2010-11 Miraj-Latur | 250,00 | 96.44 | S4.12 4880 | 47.52| 21.70 !
{Gauge l
Conversion) em =t e - =
4201142 | ml |
2. 201213 E -
.| 2013-14 il |

Wk

I
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Abpehdir- T
LOK SABHA

UNSTARRED QUESTION NO, 4274
TO BE ANSWERED ON 07.08.2014

SECURITY PERSONMNEL IN TRAINS

4274. SHRI DUSHYANT CHAUTALA: .

Will the Minister of RAILWAYS (3% 37 be pleased to state:

{m) the number of Rallway Protectien Force (RPF) currentiy deployed
for the safety and security of rajlway Passengers indicating the
number of women constables;

{b) whether the railways propose to increase the deployment of
security personnel at railway stations and in runhing trains and

stations including creation of special women protection wing fin
trains: and

(e) H so0, the details thereof along with the presant status of each of
these proposals?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(& 7 # v w4
(SHRI MANOCJ SINHA)

(a) A= on 04.04 2014, there are 57116 Force personnel of Raillway
Protection Force (RPF), including 1403 women personnel,
deployed for the safety and security of rallway passengers and
railway property.

(b} &{c) Yes, Madam. In orider to increase the deployment of security
Personnel at railway stations and in running trains, the Railways
are In the process of filling up of 17087 vacancies of Constables,
Apart from this, 1056 additional posts have already been crested
for & Mahila Companies. A propasal fivl':.':_l:ﬂ_ﬁ!ﬂn of another 4182 /

posts of Mahila Companies is under consideration.

e e

ol

\3

= =
L



abbendiv- [V

LOK SABHA

STARRED QUESTION NO. 61
TO BE ANSWERED ON 27.11.2014

SAFETY AND SECURITY OF RAILWAY PASSENGERS

*61 DR, A. SAMPATH:

{a)

(b)

(=)

(d)

SHRI ARJUN CHARAN SETHI:

Will the Minister of RAILWAYS ( i& #3 ) be pleased to state:

the number of Incidents Involving robbery, theft, murder,
harassment of chlldren and women reported in running tralns
during the last threo years and the current year, year-wise;

whether the Railways have put any comprehensive mechanism to
ensure safety and security of passengers particularly women
passengers In the trains;

if so, the detalls thereof along with the responsibilities assigned
to the State Authorities and the Railways; and

the other steps taken/proposed to be taken by the Railways to

improve safety and security of passengers and =also prevent
recurrence of such incidents in future?

ANSWER

MINISTER OF RAILWAYS
{ ¥ #H9 )
(SHRI SURESH PRABHAKAR PRABHU)

(a) to (d): A Statement is laid on the Tabile of the House.

Wl Eddk

|4




STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF STARRED
QUESTION NO. &1 BY DR. A. SAMPATH AND SHRI ARJUN CHARAN SETHI
TO BE ANSWERED IN LOK SABHA ON 27.11.2014 REGARDING SAFETY
AND SECURITY OF RAILWAY PASSENGERS

(afi The number of cases of robbery, theft, murdor, harassment of
children and women reported in trains cver Indian Raflway during the
years 2011, 2012, 2013 and 2014 (Upto October) is as under:

YEAR Robbery | Theft Murder Harassment of

y 5 , _ women and children
2011 298 8230 27 | 108

2012 448 29 165

2013 532 9191 32 242
2014{Upto Oct) | 278 7744 17 i 248 )

i) & (c}: At present a three tier security mechanism of Governmant
Railway Police ({GRP), Rallway Protection Ferce (RPF) and District Police
iz in place over Indian Railways in which prevention and detection of
crime, Inciuding crime against women passengers and children, In
Railway premises and rumning tralns are the responsibliity of States
through their GRPs. Accordingly, the cases of crime on Rallways are
reported, registered and Investigated by the GRP. RPF supplements the
efforts of GRF by deploying its staff for escorting of Iimportant traing In
affecied areans and access control duties at important and sensitive
stations,

Concerned District Police are responsible for security of tracks, bridges
and tunneais.

(dj: The other steps taken/proposed to be taken by the Raillways to
imiprove safety and security of passengers and also to prevant recurrence
of such incidents In future are as under:-

1. Al the ladles special trains running in Metropolitan citles are being
sscorted by lady RPF constables.
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2. The lades compartments In local trains are haing ascorted by APF
and GRP during peak /| non-peak hours. Stafi deployment is mada d-iﬁ'ﬁg'
late night and early morning local trains to snsure proper security to tha
lady passenjers.

3, on vulnerable and identified routes/ seciions, 1300 traine {on an
average) are escorted by Railway Protection Forco dally, in addition fo
2300 trains escorted by Government Raliway Polles of differant States

daily.

il Out of actual deployed strength 558320 RPF personnel thers are
1444 lady personnel in service out of which 759 =mre deployed for
escorting of trains.

5. In addition, 08 Mahila Vashinls consisting of 1056 lady personnel

have been sanctioned.

8. Creation of 4182 lady p-rinnn-i have beesn announced In Rnimw

————— —

A e r—_ —t T

uud:ul: 2014-15. Tha proposal I8 At presenc undur r.muidnmtlun_nf

e e e e i e —

Ministry of l'lrlnnr.u.

7. An Integrated Sacurity System consisting of sisctronic survelilaney
of vulnerable stations through Close Clrouit Television Camera Network,
access control, Antl-sshotage checks has been fimallzed to strengthsn
survelllance mechanism over 202 ssnsitive Raiiway stations.

8. An All India Sscusity Helpline ‘180011 1-322' has beon operational at
Ralhway Board to enchio passangers to seek sacurity related assistance
round the clock.

8. To creats a more effective securily mechanlsm over [ndian
Rallways, 2 proposal for amendment In the RPF Act has been moved by
the Ministry of Railways with the approval of the Minlstries of Law and
Justice and Home Affairs. This will empower the RPF to deal with serlous
crimes In passenger areas.

10. RPF holds regular coordination maatings with State Police at all
levels to ensure proper registration and investigation of crime by
Government Raliway Police (GRP).

i |




Abpendin- ¥

LOK SABHA

STARRED QUESTION ND. 81
TO BE ANSWERED ON 27.11.2014

SAFETY AND SECURITY OF RAILWAY PASSENGERS

“@1 DR. A. SAMPATH:
SHRI ARJUN CHARAN BETHI:

Wil the Minister of RAILWAYS ( 1@ W91 ) be plaasad to state:

{a} the numbar of Incldents involving robbary, theft, murder,
harassment of children and women reported in running trains
during the last three years and the current yoar, yearwise;

(b) whether the Rallways have put any comprahensive mechanism to
ensure safety and security of pessengers particularly women
passengers in the trains;

(e} W so, the detalls thereof along with the responsibilities assigned
to the State Authorities and the Rallways; and

{d) the other steps taken/propesed to be tshen by the Rallways to
improve safety and security of passengers and also prevent
recurrence of such incidents in fubtuwre?

MINIGTER OF RAILWAYS
( oy 5 )
{BHRI BUREEH PRABHANAR PRABHLY)

{a) ta (d A Statemant is laid on tha Table of the House.

-
R0
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF STARRED
QUESTIOM MO, 81 BY DR. A. SAMPATH AND SHRI ARJUMN CHARAM SETH!
TO BE ANSWERED IN LOK SABHA ON 27.11.2014 REGARDING SAFETY
AND SECURITY OF RAILWAY PASSENGERS

ja): The number of cases of robbery, thefi, murdar, harassment of
children and women reported In trains over Indian Railway during the
yaars 20411, 2012, 2013 and 2014 (Upte October) is as under:

YEAR | Robbery | Theft | Murder Harassment of |
' - __ | women and children |
2014 226 | 9230 27 108
2012 | 448 8225 29 | 165 I
2013 _ 532 | 9199 | 32 | 242
2014(Upto Oct) | 276 | 7747 A TR . AR

(b) & (e At prasent a three tler security mechanism of Government
Rallway Police {GRP), Rallway Protection Force {(RPF) and District Police
is in place over Indlan Railways in which prevention and :I.lﬁﬂ.‘:thn of
crime, including crime against women passengers and children, in
Rallway premises and running traing are the responsiblilty of States
through their GRPs. Accordingly, the cases of crime on Rallways are
reported, registered and investigated by the GRP. RPF supplements the
efforts of GRP by deploying its staff for escorting of important trains in
affected areas and access control duties at Impeortant and sensitive

statlons,

Concerned District Police are responsibie for security of tracks, bridges
and tunnais.

(djf The other steps taken/proposed tc be taken by the Rallways to
improve safety and security of passengers and also to prevent recurrence
of such Incidents in future are as undar:-

1, All the ladies special trains running in Metropolitan cities are belng
escortad by lady RPF constables.

-
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s Tia ladlus compartients in logal trains are helng escoried by BPT
and GRP during pesk / non-psak hours. Bta#l deplaymant is mada mu@m -
inte night mnd sarly moming local trains to snsure proper security to the
Indy passengors.

5. On vuinersble snd identified routes/ ssctions, 1300 trains (on S0
avorsge] sre sscortsd by Ralhway Protection Force dally, In additlon to
2200 traine escorted by Government Raliway Polios of different Sistes
dably.

4. Out of sctusl deployed strength 55820 RPF personnal there are
1444 imdy parsoonsl In service out of which TS50 are deploysd for
sscorting aof trains.

E. in addition, 08 Mahila Vahinlz conelsting of 1088 lady persenmsl
have bean sanciioned.

& ﬁnﬂm ai £18Z Epcy plrnnnll have hm uummﬂ im Hlnhnm:y

T — = N e et

ol e e e

Tu S Intwgrated Securily !yltim consisting of sivctronic survellinkos
of vulnerabla stations through Close Circult Talevislon Camarnm Netweris,
wecoss control, Anti-ssbotsge checks has been finalizsd fo strenglhen
survelllancs mechaniam over 202 sansitive Raihwsy stations.

8  An All Indla Securtty Helpline *“1800-111-322" has been sperationsl ot
Ralhway Board to enabls passengers o saak security relaisd ssslslancs
round the cloch.

@, To crests a more effective security mechanism owar Indlna
Rallways, a proposasal for amendment In the RPF Act has been mvewad by
the Ministry of Ralhways with the approval of the Ministries of Law and
Justics and Home Affairs. This will empowss ghe RPF to deal with serious
crimas in pagsenger arsas.

10. RPF holds reguisr coordination meetings with Jtate Polige at sif
igwals to ensure proper registration mnd investigation of crime by

Rovernment Raihway Police (RRP).
14
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11.01 hrs
ORAL ANSWERS TO QUESTIONS
HON, SPEAKER: Now, Q. No, 61, Dr. A. Sampath.
(9.61)

DR A SAMPATH - Hon. Speaker, 1 am very much happy to get a reply from my
old friend.

Hon. Speaker, [ would hike to draw your attention fo the reply that has been
given. In the reply, in pumgraph 4, the Muuster has replied that out of sctual
deployed strength af 55520 RPF personnel, there are 1444 lady personnel in
sgrvice, out of which 759 dare deployed for escorting trains,

Hon. Speaker; with your permmssion | would like to ask the following
question. | am commg mom 4 place which s the capital city of Kerala where 33
trains are being operated on a daily bagis, Apart [rom the 55 daily trains, 10
weekly rams and 8 trams from Kochuveli torminal also are being operated. So, in
total T3 triris are Egp:lng, aperated from Trivandmim distriet alone.,

Mudam Speaker, 1 hope the Mimnister may be well aware of the fact that
there are only 21 women RPF personnel in Thiruvananthapuram Division. The
totel strength of men and women EPF persennel there is 460. The sanctioned
strength is 700 in that Division.

Now, [ would like to invite the attention of the Minister to a specific point,
Will the Ministry of Railways ensure the safety of the passenpers, especially
women and children passengers, by posting sufficient oumber of Railway
Frotection Ferce personpel wcludmg RPF women personnel?  From the data that
| have oollected from the Railway officials, | understand that at least if one RPF
woman personnel is nseded for one train, thed 73 women personnel are needed
there;  From the answer i€ is very evident that, in ome of the largest raslway

networks in the world, we are experiencing a particular situation where the
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number of thefts, robberies, murders and harassment of women and children are
on the rise. They are increasing in the Indian Railways.

| want to know whether my friend, the new Railway Minister, will TEIPIEE

urgent steps to ensure the safety of the passengers in the Indian Railways.
SHRI SURESH PRABHU: Madam Speaker, it is a bounden responsibility of a
carrier to protest all thase who travel by that carrier. In this particular case, it1s the
bounden and inherent responsibility of the Indian Railways to make sure that
whaoever travels on the Railways are well protected. | will assure the House that
we will be very happy to take whatever steps which are necessary to be tken in
addition to what we have taken already in the limited budgetary constraints and
also limited legal space that is available to the Railways,

Let me explain it to the hon. Member as he comes from a very important
State of Kerala where fortunately the literacy rate is high. So, [ hope that the
nature of crime is also not 2s high as in other States. But still we must protect all
the travellers from whichever State they come and in whichever train they travel.

The legal point is, there is a Government Railway Police which is the
responsibility of the State Government.  The Indian Railways pay 30 per cenl of
the amount of cost that is incurrad for running this service from their own budget.
But still the primary responsibility of mamtaining law and order as (s enshringd in
the Constitution of India being with the State, the persennel of GRF operate under
the State control, supervision and direction.

As regards the Railway Protection Force which is directly under the
Railways, the Railway Protection Force has been getting a mandate only 1o
protect the railway property passenger and passenger arcd, Lately, we realise that
GRP has not been able to protect as much as they should. To supplement thal
cffort, we have been deploying the personnel of Railway Protection Force in the

Failways.
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There are about 3500 trains which are always bemg escorted of which 2200
tains are escorted by the GRP and 1300 wains by the REF. But 1 will also try to
find out 2510 how we could increase the security more.

Madam, if you permit me, T would just lile to present to you some of the
new initiztives which we would like to take to make sure that this is done. One
imitintive is, we would like to, of course, pursuc with the State Governmenis o
allow the GRP 0 function under the Railways so thal we can have an infegrated
syatem. Today, what is happening s that the RPF as well as the GRP do not work
together. We are thinking on whether we can integrate them. We have already
circulated 8 note to the State Governments in this regard. Several Statc
Governments have oppesed it. [ hope that the Government of Kerala would not

-appose it Only o few States ane supporting it. T am mtending 0 wiite a ietter 10
the hion, Chief Ministers requesting them to-allow us to do this.

Secondly, we are going to give mobile phongs to all the personnel who
egcort the wains so that they can have o better sommunication with each other.

Thirdly. we are also thinking of introducing a system of spot fine, [f we
soiice that somebody {8 really misbehaving, with women, then how can we tackle
such a situation? '

Most {mportantly, the Railways do not maintain a forensic lab. We me
jooking into the modus operandi in committing certain grimes. Each Stale has a
Modus Operandi Branch. What we are hoping and intending 1o do I8 10 tie up with
o forensic lab of the State which will be connected 1o the National Forensic Lab
maintaimed by the Ministry of Home Affairs. If the Stite Governments ilsw
miirtam their forensic labs, then we will be wble to actually track the criminals m
a4 much bemer way and find oul how to proceed with the case. In terms of
providing seeurity to women, we have started new Mahila Vahinis. Hopefully m
the next few months, subject to sanction from my colleague, the Finance Mimister,

wi would be able to recruit more women constables for this. We are starting a

A
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special training programme which was not there to make sure that we will be ahle
o wirk on that,

If the House agrees and if vou think that we should do it, we can even
install CCTVs in the individual compartments. OF course, some sensitivities are
involved in this. People feel that there are some privacy issues here, But if you all
feel that it should be done, we will be maore than bappy to do it
DR, A, SAMPATH : | will be very brief.

HON. SPEAKER: 1 think il is because you have got enough response.
DR, A SAMPATH : He has the privilege. T also got the privilege. [ am lucky that
I pot some answers from him

Now-a-days, many of the passengers experience certain difficulties in
getting some food tems, like tea, snacks or even drinking water, from outside. The
number of vegetarian and non-vegetartan refreshment stalls have been reduced.
Food plazas are coming up. Ifan elderly citilzen, parficularly a woman, travelling
in a train wants to fetch a cup of tea or coffee or snacks from the food plaza, a
two-minute stoppage s not cnough. She has to get dewn and she has o walk up 1o
the food plaza. In the mean time, her loggage would vanish or she bersell wipuld
be attacked. 8o, you can imagine their plight, Previously, there were vendois.
Now, their numbers have bean curtailed. | do not know the reason.

So, my guestion (o the Minister, through vou, is whether the Minister will
tevamp the whole system to ensute the passengers’ safety without depriving their
right to get snacks, lea, cotTee and drinking water. We cannot comprise their safety
and at the same time we cannot compiomise thewr liberty also. They have the
freedom to get snacks, tea, coffee and drinking water,

HON. SPEAKER: You said you will be brief!
DR, A SAMPATH & I 15 lhe grievance of the people, especially of the women
who are travelling in the trains, particularly of those who are fravelling alone. That

13 why | am secking your help.

1%
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So. | would like 1o know whether the Minister will be kind encugh to allow
more licenced vendors to provide snacks and other food items in the platforms m
arder Lo ensure their safety, 1t may be provided n the compartments also if the
pantry is nol available.
SHRI SURESH PRABHU: T am senlly impressed and also thankful to him for
being so concarned shoul the women passengers. [ am-sure all women will vote
for him in the next election.

This is a very inferesting idea. T would pevisit this aspect to find oul the real

.EEB I am stge you wanted more constables on the train. 1T you think Lm
can alvg add to the safety of the women pussengess, that would also be a good
iden. But we will revisit this 1ssue to find out how we could increase the customer
gatisfuction in terms of giving them food as close as possible to the place where
they tmvel,

SHEI ARJUN CHARAN SETHI ; The hon. Minister stated in his written reply
thit the Government has already moved the Mimstry of Law and the State
Clovernments to give more powers to the RPF, This is the thinking of the Ministry.
May 1 know from the hon. Minister as to how soon this coordination
between difTerent Departments of the Government will be done so that RPF will
got more powers and they can apprehend the culprits on the trains and ry 1o save
the passengers from the harsssment, robbery, et ete.?
SHRI SURESH PRABHU: This & something which is to deal with the States and
the Central Government. It is not o much among the various arms of the Central
Government itself Therefore, as | told yon, there are 17 States which opposed
this, Unfortunately, the State of Odisha, which the hon. Member represents, aiso
apposed it, 1 would request the hon, Member to pursue with his State Government
to make sure that they suppont this idea 5o that we can put it info reality as soon as
possible. Also, the other State which has opposed 14 the State of Kerala. If we can
make sure that all the States agree o this, we could have 2 seamless policing of
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the railway compartments as well as railway travel in 2 mamner that enkances the
security of all the travellers in the most appropriate manner.

sitodt oo mErA @ AT e ol aef) aedue & R oy w8 el ot el R
=1 T gz g H e wedl f By oafRes] @ e & foe & wE ge derm o) S
aE e e ¥ O o wen g ool wet T owps ot anlt o oeled et S 9
gEw A uws R o) wEF e getet e ww R oo A wm weowee el
27| TE TN e # wgA wern vl 5w femn wm A oues ot ot o o dwe T
TEA AR w5 o P anedve % stgw 98 e &) ve e weres 99 @ gfew @
g o §| W g9 g & weliE 1 A9 g € o vl i aelendl w1 geeT @ fag
O R R Rt e G R G R - = L s (- R o B L
8l 37 9 I U T | @A do we have any kind of mechanism where, aparl
from district police which has other kind of mechanism t© work on, the State
Police, the Railway Police and the RPF work? 5% #i & g afemnst & awiier @l
agel Wl weard gl € st ongd gw ol R BRf e Ry wn s o mid G
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t O O O] SET [T Wi W g W o @ #1 @ w e e i
T W B A T8 warE A i S geen e g

SHREI SURESH PRABHLL T is correct that we have to improve the umage of the
police in a manner that people feel very comfortable when they approach the
pelice for help. Therefore, this is a larger issue in terms of sensitising all the police
forces, training them properly, making them accountable and also malking sure
that they would be always perceived as a protector, not a threat to the passenger
himself. 5o, [ am aware of the incident that you have just pointed out in the case of
Kalyan Station, We are alicady toking cormective steps in terms of training them,

As 1 said earlier, we want to really launch a massive training programme

25

g .




T 12804 T

purticularly for those where there is an interface between a passenger and the
nolice. | hope we succeed. We need a lot of cooperation from the Stale
Governments. Unfortunstely, [ have to repeal the same thing again that the State
Governments have a primary responsibility in respect of law and order under the
Conitination of India. If we all can work together, we can do something. This is
fct just the issue of State and the Ceniral Government. The issue iz related to our
citizans. The issue is related to the passengers. So, this is a common responsibility
of hoth the Governments to make sure that we take care of them snd do not bring
i gmall rigidities and technicalitivs about who has the turf over deciding this. 1
hope we will be able to work on that.

L HRI K C. VENUGOPAL : Madom, a lot of rabberies and thefts are taking place
o the tains, especinlly in the long-distance train, for example, frem Delhi to
Thiruvananthapuram Kerala Express m which & lot of incidemts have been
reported about theft and robbery. The feason 13 — OUF hom, Member Sampath
pointed out already — lack of RPF personnel. The hon, Minister raised the issue of
cooperating with the State Government for getting sufficient police force but the
State Police is also facing some problems - lack of adequate police personnel. I el
ot think it will work. Therefore, my point is this. You have only 1429 women

REF constables. How can yeu manage safety of womet by nsing only these many

REF personnel? |-am putting a question. 1s the Government ready to recriit more /

womepRPF personnel?
STIRI SURESH PRABHU: You are absolutely right, We are actually starting a

new Mahila Vahini, the dedicated squadron of women police. There is a new
fecpuitment drive, As | have already said, | alrsady approached my colleague m
the Finance Ministry to make sure that we gt sanctioned strengﬂmw
THoise that we will take all the necessary steps to make sure that we fill imall these

posts for women constables on a priority basis, [ — e

e i
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Coming back to the point again, you are saying that the State Police is alsq
stressed because of policing duty. But they are dedicated police force, Government
Railway Police {GRP) whe are supposed to work 100 percent only for Railways,
Sir, 50 per cent of the salaries arc paid by the Central Government Lo Stale
Governments to take care of them. Bul administratively they are under the control
of State Governments. Se. we are not asking Stote Governments to release more
police for policing of Railways. We are only aslang and requesting State
Government to please allow us to take care of sccurity on  the Raillways. I you
want to bring an amendment to the law, the law cannot be amended, we have to
take State Governments on board because law and order problem is the primary

responsibility of State Govenments.
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Abend Y- YT

GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO. 1125
TO BE ANSWERED ON 02.03.2015

SAFETY OF PASSENGERS

SHRIMATI RANJANBEM BHATT:
SHRI K.N. RAMACHANDRAMN:

SHRI NITYANAND RAL:

SHRI JAGDAMBIKA PAL:

SHRI ARJUN MEGHWAL:

SHRI P. KARUNAKARAMN:

SHRI ADHALRADC PATIL SHIVAJIRAD:
SHRI DUSHYANT CHAUTALA:

SHRI A.T. NANA PATIL:

Will the Minister of RAILWAYS be pleased to state:

the number of incidents involving robbery, theft, murder, harassmamt
of children and women reported In moving trains during the last thres
years and the current year, year-wise;

whether the Rallways have eostablished any mmmhnnmva

mechanism to ensure safety and security of passengors particubnriy
women passengers in the trains;

if so, the details tharsof along with the responsibilities assigned o
the State Authorities and the Raillways;

the other steps taken/proposed o be taken by the Rallways to

improve safety and security of passengers and also prevent
recurrence of such Incidents in future; and

whether the Railways propose to launch any Helpline Service for
women and if so, the detalls thereof?
ANSWER

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
( SHRI MANOJ SINHA )

(a) to (e): A Statement is laid on the Table of the House.

e e
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SVATEMENT REFERRED TO IN REPLY TO PARTS (=} TO (s) OF UNSTAREED
ﬁ-li!l.'Ei'l'f«ﬂ'l'll NO.1125 BY SHRIMATI RANJANBEM BHATT, SHR1 LN
— RAMACHANDRAN, SHRI NITYANAND RAl, SHRI JAGDAMBIKA PAL, SHRI

ARJUN MEGHWAL, SHR! P. HARUNAMARAN, SHRI ADMHALRAO PATIL

SHIVAJIRAD, SHRI DUSHYANT CHAUTALA, AND SHRI A.T. NANA PATIL T

BE ANSWERED IN LOK SABHA ON 02.03.2015 REGCARDING SAFETY OF
PASSENGERS

(a): The number of cases of robbery, theft, murder, harassment of children
and women reported In trsins over Indlan Railway during the years 2012,
2013, 2014 and 2015 (Upto January) is as under:

YEAR | Robbery | Theft | Murder Harassment of

. | women and children
2012 448 B225 | 28 | 165
| 2013 532 | 8191 | a2 242
| 2014 | 471 | 11460 | 30 312 =
(2015 (Upto January) 47 | 968 | 3 28 !

(k) and (c}: At present a three tier sacurlty mechanism of Government
Rallway Police (GRP), Railway Protection Force {RPF) and District Police s
in place over Indian Railways in which prevention and detection of crime,
including crime against women passengers amd chiidren, (n Railwesy
premises and running trains are the statutory responsibility of States wihlclh
they discharge through their GRPs. Accordingly, the cases of crime om
Rallways are reported, registered and investigated by the GRP.

RPF supplements the offorts of GRP by deploying its stafi for escorting of
important trains in affected areas and access control duties at importent
and sensitive stations.

Concerned District Police are responsible for socurity of tracks, bridgea and
tunnels.

(di The other steps taken/proposed to he taken by the Rallways to

improve safety and security of passangare and alzo to prevent recurrenca
of such incldents in future are as under:-

1. All the ladies special trains running in Metropolitan cities are belng
oscorted by lady RFF constables,

24




2. The ladies compartiments In jocal trains are baimg escoried by @F .
andl GRP during penk /| non-peak hours. S5taff deployment is nu:.--
during late night and early morning focal fralns fte ensure proper
security to the lady passengers.

3. On wvulnerable and ldentified routes/ sections, 1300 trsins {on an
average) are escorted by Railway Protection Force daily, in addition to
2200 trains escorted by Government Railway Police of differant States
dafly.

4. 12 Mahila Vahinls {(#omen RPF companies) have been sanctioned to
strengthen securfty of women passengers n suburban section of

metropoliian cities.
| 5. Creation of 4192 pmru ol lndy RFF porsonne! has been announced in

Hlllw-lr Hullglt ﬂ_l!-!-ﬂi._ The prm:nl Is at present under

R 11—

“nild«lrﬂinn of Miniatry of Fln-rlr.e.

',.—.-'—

§. An Integrated Security System consisting of slectronic surveillanca of
vuinerabla statiens through Close Circuit Toleviston Camera Network,
access control, Anti-sabotage checks has been finalized to strengthen

survelliance mechanism over 202 sensitive Raliway stations,

7. To ampower the RPF to create a more eiffective security mechanism
aver indlan Raliways, a proposal for amandment in the RPF Act has
bBeen movaed by tha Ministry of Rallways with the approval of tha
Minlatrises of Law ang Justice and Home Aflairs.

8. RPF holds regular coordination meetingn with State Police at all ievels
to ensurs proper registration and Investigation of crime by
Govesnment Ralbway Police (GRP). '

(e}t An All India Security Heipiine "1800-111-322' has bean cperational =i
Rallway Board from August, 2014 to onable ail rail passengers Including
lzdies In distress to umlt seourity related assistance roand the clock.

W
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LOK SaBHA
STARRED QUESTION NO. 65
TO BE ANSWERED ON 27.11.2014
OLD RAILWAY BRIDGES
" 8% SHIRI B.V. MAIK:

SHRIMATI JAYSHREEBEN PATEL: ;
WHI the Minister of RAILWAYS ( 15 74T ) be ploased to state:

(a) whether the Rallways have Identified old and distressed bridges In the
country and if so, the detalis thereof, zone-wise;

(b} whether the Railwaye have any established mechanism of malntenance

and repalr of such bridges and if so, the detalls thereof inciuding the number

oil such bridges replaced, repaired and retrofitted during the last three years
and the current year, year and zone-wise: .

(€) whether the High Level Safety Review Committes under the
chaimmanship of Dr. Anll Kakodkar had recommended scientific assessmeant
of the conditions of bridges, If so, the details thereof;

() the action taken to implemant the sald recommendation; and

{a) the other steps taken / propesed to be taken for renovation of old and
distressed bridges?

MINISTER OF RAILWAYS
{ %o =4 )
(SHRI SURESH PRABHAKAR PRABHU)

(#} to (=): A Statement s lald on the Table of the House.

e ol e
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%+ ATEMENT REFERRED TO IN REPLY TO PARTS (a) TO () OF STARRED
QUESTION NO. 85 BY SHRI B.V. NAIK AND SHRIMATI JAYSHREEBEN PATEL
TO BE ANSWERED IN LOK SABHA ON 27.11.2014 REGARDING OLD RAILWAY
BRIDGES .

(a), (B) & (e): Inspection of bridges on Indian Railvways Is a well established
regular process. All the bridges are Inspected twice a year, one before the
onset of monsoon and one detalled inspection after the monsoon.  Repair |
strangthening / rehabllitation /| rebuliding of bridges Is undertaken whenaver
so wamanted by their physical condition as ascertained during thess
inspactions. i the corrective/remedial measures are expectad to take a long
duration due to the complexity of the sits situation etc., suitable safety
measures like Imposing speed restrictions and keeping such bridge under
cloas watch are taken till the bridge is repalred/strengthensd/ rehabilitated/
rebuilt. As on 01.04.2014, 2885 bridges have been sanctioned for

strengthening/rehabliitation/rebuilding. The zone-wise datalls are as under:

Rallway | Centrsl | Eastern | East | East | Morthemn | North | North | Morth-

‘ Central | Coast | Central | Eastern | east

i s Frontiar

No. of 106 | 284 | 479 6 204 | 75 4 154
B i

sascibomnad

i' Railway | Morth |Southem | South | South | Souwth | South | Western | West

| |1Hni-m Gantral En'hrn1 Enat |1nl'-ni-m ‘mm
| - " Eontral =
| MNo.or 130 203 238 206 74 ‘ T8 24 ‘ 266
midges
| sanctioned I

H-JI.'
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No. of bridges rﬂpni'nﬂ:hmmlhnnIMhﬂitnhwmhﬂlﬂ during the last thres
years and the current year {till October, 2014) is gz under:

[ Year-wize datalls of number of bridpaz
Railway repaired/strengthenedirehabilitatedirebuil |
2014-15 (i
201112 201213 2013-14 Qotakor, 2014)

Gentral Ralbway 23 31 26 13 i
Ezstermn Rallway 105 8T o4 26
East Cantra] Ralway 55 A3 29 a
Enat Coast Rallway o A 40 18

Morthern Railway 90 74 a7 3|
Morth Central Raflway &3 33 &7 18
Morth Emstern Railway 5 o 4 1]
m Fromtiar - -~ i e
Horth Western Rallway L] 68 ar 23
Seuthem Railway 3z g 45 5

| South Central Raihway Bs L) 77 a0 i

Bouth Rastern Rallwey a7 86 106 3z

Sowth East Contral |

Rallway _ B 48 B 33 30 ]
South Wasterm Railwany TE ED a3 ¥

Western Rallway 38 3z a6 e 28
West Central Ralway §7 | 57 L 48 |
Total 24 |  pos T39 374 |

(e} & (d) Yes, Madam. Migh Levael Safety Review Commitise (HLERC) has
recommaended sertain items iike uploading the photographs of bridges on MIS
for bridge health monitoring, mesasurement of bLridge givder deflection |
camber and water level. Pilot project has already been taken for the bridge
hmmnt system which will have the faclity for uploading of
photographs, bridge design data and afl inspection details. Ancther pliot
project for measurement of bridgs girder deflection / camber and water love!
has alve boen token up. Indian RaBways has also developad the sclentific
numerical rating system for vardous bridge components ang overall numarical
rating for the complete bridge: for indicating the health of the bridges.

dr il
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(Q. 65)

SHRI B.V, NAIK : Madam Speaker, the Indian Railways seem to have left safety
a century behind. The official figures say there were pver 50,000 railway bridges
which are over 100 vears old and many more are over 60 years old. As many as 4%
hidges were identified as distressed on 1" April, 2004, Little is being done Lo
renovate these bridees for safer travel Also, Dr, Anil Kakodkar Review
Committee on Safety made certnin observations and recommended fittng these
bridges with water-level gauges and turbine flow meters to measure flow and warn
train drivers,

e e O e e DR R R

SHRT BV, NAIK | would like to know whether the Railways have any
m@m for maintenance and repair of such bridges. If so, the
detgils thereof, including the number of such bridges replaced, repaired and re-
shifted during the lasg three years.

o weirr R ¢ nEEm T T gEl @ WU W gED = wH e E 8 3@ =W W
T e WAE A SR AW, TR B e & Tee o ot aus @ 0 e soed
e Al SRR o grr ey dven 8 gle R T T wew E sl R fine B
T G e e AR E T R e R A
T & & ot g pdan € ofte Yed I gi e e € afy 9 el oE E
-ﬂﬂﬁmaﬁﬁ".n aﬁaaﬁﬂaﬁmﬁm‘mmmm? T T R T
MR En"ltﬁ E afr{ :ullh‘n‘l'i‘m Radsa @ Trdia od & g fawd af T i feay

s
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Abpendix— YTIT

LOK SABHA

STARRED QUESTION NO.205
TO BE ANSWERED ON 08.12.2014

TRAINS FOR TOURISTS

1208, SHRI OM BIRLA:
Will the Minlster of RAILWAYS (1% #91) be pleased to state:

{a) the detalls of trains belng run by the Rallways £o hoost
domastic tourlsm in the sountryy

() whether Raflways have received any proposal to link certaim
places of tourists' Intarest with the Special Tourist Train Circmit
inciuding Kota and Boond| districts of Rajasthan;

{e) ¥ so, the details thersof along with the present status of the
proeposals; and

(d) the fresh steps taken by the Rallways for promotion of tourism
by providing connectivity to more number of tourist destinations

acrogs the coumtry by including these piaces in Special Tourisk
Traln Clrcult 7

ANSWER

MINISTER OF RAILWAYS
(ror iz
(SHRI SURESH PRABHAKAR PRABHU)

() to (d): A Statement is laid on the Tabie of the House,

Wl
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO () oF
STARRED QUESTION NO.206 BY SHRI O BIRLA TO BE BMSWERED
N LOK SABHA ON 08.12.2014 REGARDING TRAINS FOR TOURSTS

{a): Indian Rallways promotes tourism by providing eonmestivity
through trains to tourist destinations across the country. In
addition, exciuslve tourist trains | Pachages are also opersted, The
detailz of exclusive tourict trains presently in operstion are o
Appendix, .

(b) & ()i Promotion of tourism by linking tourdst places with tourist
tralns s o contlnuous process bazed on morket chimim i,
sperational feasibility snd avallability of rescurces. No g
hae boen recelved by Ralhways in the racent past for Inclusion ol
Hota and Boondl districts of Rajasthan in the itinerary of tourist
frains,

(d}: Piigrim special tourist trains were announced in Raihway Budsgen
201 4-15 with the purposs of connecting varows pilgrir destingtions
fcreas India. indian Mallway Caterimg and Tourizsm Corporation
(IRCTC) have opesrated 3 Pligrim special tourist tralns fweem
25.10.20M4 to B.12.2014 snd further § tralns are plapnod N
12.1.2015. IRCTC plans io continie operating these trains B the
year 201518. Mew pligrim destinations cowvered are Bijapur,
Solapur, Badami, Melmerwwathor, Vaitheeswaranioll, Tindrurvembtacis,
Heslaperumpaliam, 'I'hlr;unlulhr. Almngudi, Jurianarkell, Manjanur,
Thirunageshwaram, Thingalur, Parasnath, 3¢, Francis Havier (D
Goa);, Mecca Masjid (Hyderabad), Manded sahilk, MNanal Jhirs
Guredwara, Srl Patna Sahib, Kanchipuram etc.

LR
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APPENDIX REFERRED TO IN REPLY TO PART (a) OF STARRED
QUESTION NOD.205 BY SHRI OM BIRLA TDO BE ANSWERED ThE L
SABHA ON 08.12.2014 REGARDING TRAINS FOR TOURISTS

Traln

Winarary

Palsce on
Wheela

Deihi - Jaipur - Sawal Madhopur - Chittorgarh -
Udsipur - Jalsalmer - Jodhpur - Bharatpur - Agra -
Delht,

Royal
Rajasthan
on Whaels

Dalhi - Jodhpur - Udaipur - mmam - .I'IH'F
Madhopur - Jalpur - Khajurahe - Varanasi - Agra -
Daihi. :

Daccan

Itineraiy 1: Mumbal - Sindhudurg - Goa - Vasce -
Kolhapur - Aurangabad {Ellora) - Jalgaon {Ajanita) -
Nasik - Mumbal.

itinersry 2 Mumbal - Aurangabad (Ellora) - Jalgmon
(Ajanta) - Udalpur - Sawai Madhopur - Jalpur - Agrs -
Delhi

Itinerary 3: Delhi - Sawsi Madopur — Agra — Jalpur -
Jodhpur - Udaipur - Vadodars - Mumba)

ltinerary 4: Delhi - Sawal Madopur - Agra - Jaipur -
Vidisha - Jalgaon (AJanta) - Aurangabad (Bllors) -
Mumbai

tinerary 5: Mumbal - Jalgaon (Ajanmia) - Chandrapasrn
- Aurangabad (Ellora) -Mumhbal

Itinerayy 6: Dolhi - Sawai Madopur - fgra ~ Jalpur -
Delhi

Rinerary 7: Mumbai — Shirdi - Mahuri - Mumbal l
itinerary 8: Mumbai - MNasik — Shirdi - Rahwri -
Mumbai

iinerary 8¢ Mumbai - Jalgaon (Ajants) - Vidisha -
Sawal Madopur - Jaipur - Bharatpur - Agra — Deihl

Golden
Chariot

— ]

Itinerary 1: Bengalury - Mysors - Hassan - Hospet -
Badami - Goa - Bengaluru
Itinerary 2: Bengaluru - Chennal -
Thanjavur - Maduraj - Trivandrum
Ernakulam - Bengalury

Pondichernry .l
= Alleppey -

|
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4.

Itinerary 1; el - Agra - Sawal Madhopar - Jaipur -|
Bikaner - Jodhpur « Udaipur - Mumbal

Hinersry 2: Mumbal — Bhusawal - Udalpur — Joabgpur -
Bikaner - Jalpur - Sawal Madhopur - Fatehpur Sk -

gl e
Minerary 3: Delbi - Jalpur - Sawal Madbopur -
Fatshpur Sikri - Agra - Gwalior - Hhajuraho - Warannsi
- Lucknow -« Delhi
Minerary 4: Deolhi - Agra - Sawal Madhopur - Jaipuy -
Dalhi

Mahapari- nﬂhl—ﬁnﬂfmﬂnﬁpnpmm-ilm-

: Yaranasl (Varsnasl & Samath) - Goreldvpur

Express (Gorakhpur, Mushinagar & Liembind) - Emmade |
(Sravast) — Agra - Delhl !

Steam '

Bigrwss Daihl - Rewsari —~ Awar - Rewar! - Daelhl

Bharat Itinoraries planned and operated by IRGTC bassd on

Barshan demand, popularity and operational feasibility.
Itinerariass planned and operated by IRCTE based on
demand, popuiarity and operational feasibility on

Pilgrim pligrim circults ke Devi circuit, Jyotirling clrcuit,

Special Jaln circult, Christlan circuit, NMusiim / Sun clrcubt,

Sikh circuit, Buddhist circult, Famous temple clrcait
eftc and other circults, as annoumead n Rankihvirayy
Budget 2014-1%,
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AT SRR T SR 6 g e w v e wn we v R wide o g e
e v A & - 2w e duin de g wedtvr, amfaretEal - = vt aeh
2 g0 TE s A e, () HI o
L/S]—nﬁ‘?]."LURA"-" GOGOI : Hon, Speaker, Macdam, thank vou for giving me this
opporwnity. The recent cases of women being sexually assaulted and molested on

the streets and buses and trains of India bave shocked the entire nation and the
warld, With nsing number of rapes and séxual assaults it has become diffioult for
woman lourists 1o travel single, unaccompanied or in proups on raing in Indig. |
would like to ask the hon. Minister whether there is adequate force to 1:1-1'4::|tr:al;r
female tourists on trains from all forms of harassment. Can the hon, Minister
- mssure the House, the nation and the world that what has hoppened with the
worran who wis sexwally assaulled in 2 eab in Delha will not Bappen @ woman

travelling in trains in India

12,00 hrs.
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Apbendix - IX
: GOVERNMENT OF INDIA
. MIMISTRY OF RAILWAYS

3 LOK SABHA
UNSTARRED QUESTION NO. 3364
TO BE ANSWERED ON 10.08.2015

RAILWAY PROTECTION FORGCE

3364. SHR] SANJAY DHOTRE:
SHRI BHARTRUHARI MAHTAB:

SHRI KRUPAL BALAJI TUMANE:
SHRI VENKATESH BABU T, G.:

Will the Minister of RAILWAYS be pleased to state:

(2} the number of Rallway Protection Force (RPF) and Govemment Railway

Polica (GRP) personnels deployed st all the rallway stations in the country,
State-wisa;

(k) whether the Railways have issued guidelines to Railway Protection Force

(RPF) regarding security and safety of passengers and thelr belongings from
time to time and If so, the details thereof;

¢l whether the Incidents of attachs on railway Infrastructure by various
witremist groups and other outfits have increased and if so, the detalls thereaf

during the last three years including current year, Zone-wise along with thes
reasons therafor;

(d) the corrective measures taken/being taken by the Railways In this regard;

(e} whether the Rallways propose to set up Commando Training Centres for
RPF personnel on sensitive routes and if so, the details thereof: and

(f) the time by which such Centres are likely to be set up?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF RAILWAYS

(SHRI MANOJ SINHA)
=) to (f): A Statement is lald on the Table of the House.

o il
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STATEMENT REFERRED IN REPLY TO PARTS () TO |f) OF UNSTARRED QUEST. N
MD. 3364 BY SHRE SANJAY DHOTRE, SHRI BHANTRUHARI MAHTAB, SHRI XRUPA
BALAJI TUMANE AND SHRI VENKATESH BABU T, G. TO BE ANSWERED N LOK
SABHA OWN 10.08.2015 REGARDING RAILWAY PROTECTION FORCE

(2}t Railway Protection Force (RPF), which functions under the Ministry of
Rallways, has been deployed zone-wise whersas Government Raliway Police
(GRP), a wing of State Police, functions within the State limit. Zone-wise
depioyment of RPF Is placed as Appendix-l and State-wisa deployment of
Government Rallway Police is placed at Appendie-i.

(b): Yes, Madam. Guidelines are issued to RPF from time to time to onsure
safety and sacurity of passengers and their baiongings In coordination with
GRPs of respective States. It is pertinent to mantion that preventlon of erime,
registration of cases, their investigation and maintenance of law and order
over Railways are the statutory responsibility of the States, which they
discharge throwugh tha GRP.

()&{ds No, Madam, Cases of atiacks on ralway infrastructurs by extremist
groups and outfits have marginally decreased. Position of attacks on railway
infrastructure during last three yaars, imcluding current year, Iz as undes-

 Yesr |Cases of attack
| 2013 |20

2014 |18

2015 |13

Stops initiated by the RPF to ensure security over Rallways include escorting
of trains, access control at major stations, prosecution of offenders under
relevant provisions of the Rallways Act and the Rallway Property (Unlawiful
Fossession) Act, guarding of platforms, surveillance through Close Gl -uit
Television Cameras, coordination with GRP and District Folice, otc,

(@)& (f): Setting up of one Commando Training Center has besn approved for
e RFF under Works Programme of Railways. Matler is wnder process fFor

—— o ——

!ﬂlntiﬁ-:ntinn of suitable and adeguate land for setling up of the ﬂnmmamlu

o F—
= & = e

Training G-untnr Efl'nrh are Imlug mml- fnr umrly setting up of _the RPF

—e

e e

Eqnunandn Trnlnlng :intnr.
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{"PENDIX-1 REFERRED IN REPLY TO PART (2) OF UNSTARRED QUESTION
_ND. 3364 BY SHRI SANJAY DHOTRE, SHRI BHARTRUHARI MAHTAB, SHRI
KRUPAL BALAJI TUMANE AND SHRI VENKATESH BABU T. G. TG BE
ANSWERED (N LOK SABHA ON 410.08.2015 REGARDING RAILWAY

PROTECTION FORCE

Railways Total
Railway Board 12 _
Central Railway 3837 N
East Coast Rallway i7a8
[ East Central Rallway — 1 ase2a
‘Eastern Rallway — 6552
Morth Centraf Railway 2414
Morth Eastern Railway 2854
Mortheast Frontier Railway e 3004 |
'Northern Rallway 6450 11
Morth Western Ilallw:y ) — 1631 o
 South Central Railway c 2487 i
'South East Central Railway 1207
South Eastern nuii:ay 3000
Southern Rallway i } 3813 =
South Western Railway 1247 =
Wostorn Central Railway 1393 =1
 Western Railway ) 3751
Railway Protection Hpﬂ:lﬂ_l-i;:lmi [!Flﬁ i Te85
Total N 56267+16388
MNote!

Initial training of 16388 Constables has been completed and at present thay
are under practical training with various zones/RPSF,

R
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APPENDIX-I| REFERRED IN REPLY TO PART (a) OF UNSTARRED QUES Thm -
NO. 3364 BY SHRI SANJAY DHOTRE, SHRI EHARTRUHARI MAHTAB, 5t i
KRUPAL BALAJI TUMANE AND SHRI VENMATESH BABU T. G. TO BE
AMSWERED IN LOK SABHA ON 10.08.2015 REGARDING RAILWAY
PROTECTION FORGE

ll 8.Mo. Name of State i Total
1 Andhra Pradesh (including Telangana) 1907
Assam 758
3 Bihar 2372
4 Chhattisgarh 464
5 |Delnl 274
g Goa =8
T Gujarat - a 2088
g Haryana 1595
9 | Himachal Pradesh 66
10 Jammu and Kashmir 3gs
11 | Jharkhand 2218
12 Karnataka 1024
13 Herala 483
| 14 | Masharashtra 6073 =1
| 15 Madhya Pradesh 21435
| 18 |odisha 870 B
I 17 Punjab 1346
. 18 | Rajasthan 1472
| 18 | Tamil Nadu 1591
20 Tr_i;urn 50
- 21 _ﬁ;iar Pradesh SEIG
22 Uttrakhand 219
23 | West Bengal 4119
ﬂrlml_r'l'ntnl a7089

-
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623,

(a)

(k)

(e)

(a)

(b)

Abbendiv- X

GOVERNMENT OF IMDIA,
MINISTRY OF RAILWAYS

LOK SABHA

UNSTARRED QUESTION NO, 823
TO BE ANSWERED ON ﬂi.ﬂ jEEﬂ“I S )

[

NEW CLASS OF LOCOMOTIVES

SHRI SHRIRANG APPA BARNE:
SHRIMATI VANAROJA R.:

SHRI BHAGWAMNTH HHUBA:

SHREI NAGENDRA HUMAR PRADHAN;
SHRI DILIP PATEL:

SHRI ANANDRADQ ADSUL:

SHRI ADHALRAD PATIL SHIVAJIRAD:
SHRI DHARMENDRA YADAV:

Wil the Minlster of RAILWAYS be pleasad to state:

whether rallways is developing a new class of iocomotives
which will be capable of running on both electricity and diessl;

if so, the detalls thereof; and

the time by which it will be developed?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI MANOJ SINHA)

Yes, Madam.

indian Rallways is planning to develop a diesel locomotive with
dual mode capability, which would be able to work as an electric
locomotive in electrified area. Research, Design anrd Standards

e

— e —

Ac -..EJ'II-




{=h

o
Grganization (RDS0) has developed a specification for dusl mode
. passenger locomotive In July, 2015. Specification for the dual

—

‘ — - s —

mode freight locomotive is under finalization.
Propossl for development is still under sxamination in Raliway
Board. Prototype will be rndy_hjr March, 2017.

_'. -r..a— o
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Abbendix— X1

GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO. 1668
TO BE ANSWERED ON 09.12.2015

SECURITY AT RAILWAY STATIONS

1668, SHRI RAJESHBHAI CHUDASAMA:

Will the Minister of RAILWAYS be pleased to state:

(a)

{b)

(<)

(d)

whether the Government has taken measures to ensure security

at rallway stations and has stepped up their efforts for installing
CCTV cameras and metal detectors at the sensitive stations in
the country;

i so, the details thereof;

the detalls of places where the need for CCTV cameras have
been ldentified and Installed to tackle the possibility of terror
attacks in the country; and

the detaiis of the number of Railway Protection Force (RPF) and
Government Reserve Police (GRP) personnel deployed at
stations in the country, zone-wise details thersof?

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
( SHRI MANOJ SINHA )

(a) to (d): A Statement is laid on the Table of the House.

EEL Ll
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) O

UNSTARRED QUESTION NO. 1668 BY SHRI RAJESHEHAI Eﬂl'w
TO BE ANSWERED N LOK SABHA ON 05.12.2015 REGAR. MG
SECURITY AT RAILWAY STATIONS

(a) and{b): Preventon of crime, registretion of cases =nd
maintenance of law and order over station premises and trains Is the
statutory responsibility of States, which Is being discharged by them
through Government Rallway Police (GRP) and $0% cost of GRPs s
born by Rallways. The Railway Protection Force (RPF} o
supplementing efforts of GREPs to ensura sscurity at Rallway stztions,
which iIncludes strongthening and upgradation of security
infrastructure at sensiilve stations, viz., instailation of Close Circuls
Television {(CCTY) Cameras and metal detectors. CETV camerss have
beenr provided at 311 raflway stations for round the ciock surveiilance.
In addition, about 730 loor Frame Metal Detectors (DFRMDs) have also
boon Instailed by zonil rallways at sensitive statlons owver Imcdimn
Rallways.

Besides, the following steps ars being taken by the Railways fo providse

socurity at Ralhwvay Statlons:-

1. APF holds regular coordination mectings with State Police =t =il
lavels to ensure proper registration and investigation of crime by

Government Railway Pollce.

2. RPF Crime preveantion and detection sguads and special teams ars
formed to keep vigli on the criminals in trzins/ stations o prevent
crime.

3, Joint drives by RFF/GRP and Commercial Department are conducted
from time to time sgainst the unauthorized entry of passengesrs In
tralins and at railvway premises.

4. Passanger outraach programmes have been launched Inchuding
announcemant through lowdhailers /| PA system, pasting of stichers
and providing Security Help Line Mumber 182 of RPF Security Controf
Room for securlty related assistance.
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d’ch Jotal 202 Rallway stations have been identified for installation of
Glose Circuit Television (CCTV) cameras efc. under Integrated Security
System (I55) over In.dlln 1 Railways, ml'l of which so Ilr. ccTv cameras

have bnnn Inﬂnlhdmrjﬂ_ﬂﬂlpm umlnr 1SS and at 114 nrtlunm
mstallation of CCTVs Is under process.

e T
——————
i

{d)i As many as 33423 RPF personnel are deployed at Railway Stations
dally. The zone-wise detall s appended. In addition on an average 2000
trains are escorted by RPF personnel dally. The escorts in long distance
tralns yun I continuity in batches, covering the whole distance during
the nights. Further RPSF is also deployed to strengthen security in

vuinerable areas.
Government Rallway Police (GRP) is a wing of State Police and
functions within respective State boundaries. At present, about 38,000

GRP personnel are deployed by different States over Indian Railways.
They are at stations as well as thaey eseort 2200 nos. of trains dafly.

L3 . k. § 4
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APPENDIX REFERRED TQ IN REPLY TO PART (d) OF UNSTFIRED
QUESTION NO.1668 BY SHRI RAJESHBHAI CHUDASEMA TD Ko
ANSWERED IN LOK 3ABHA ON 09.12.2015 REGARDING SECURITY AT
RAILWAY STATIONS

(d): The number of RFF personnel deployed at Railway Stations over
different zonal railways of Indlan Rallway Is as under;

Rallways No. of RPF personnel deploved at Rallway
stations !

j_ﬂnntrll 3418 [
| Eastern 38186 {
| Emst Central a2s

East Coast 1689

Maorthern — 5843

Morth Central ' 2438

Maorth Eastern 1428

Mortheast Frontier 2071

hMorth Weatern B&S

Southern 250

South Central 1882
| Bouth Eastern 638

South East Central 1038

South Weatern &40

Westemn == L2337

West Central 1120

Total 33423

W e
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Abbendtr - 1

GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS

LOK SABHA
STARRED QUESTION NO. 344
TO BE ANSWERED ON 23,12.2015

MODERNISATION OF RAILWAYS WORKSHOPS

*344. SHRI NISHIKANT DUBEY!
Wili the Minister of RAILWAYS be pieased to state:

{a} the number of Raliways workshops, zone-wise;

(b) whether the Railways proposes to revampimodernise and
upgrade their workshops and induct new techaclogy amd If so,

the details thereof

{e) the detalls of priority areas consldered for the purposa, zone-
wise; and

(d) the action plan chalked out by the Rallways In this regard?

ANSWER
MINISTER OF RAILWAYS
(SHRI SURESH PRABHAKAR PRABRHU)

{a) to (d): A Statement is lald on the Table of the House.

L b
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF
STARRED QUESTION NO. 344 BY SHRI NISHIKANT DUBEY TO BE

ANSWERED IN LOK SABHA
MODERNISATION OF RAILWAYS WORKSHOFPS

ON 23.12.2015

REGARDING

{a): The number of Railway workshops, zone-wise are given below:-

Zone No. of Railway Workshops
| CENTRAL EIGHT "-
"EASTERN FIVE
| EAST CENTRAL =  FOUR |
-: EAST COAST lTWI'.'I |
 NORTHERN TEN
' NORTH CENTRAL siX 000 i
' NORTH EASTERN FIVE
NORTHEAST FRONTIER SIX |
| NORTH WESTERN - sIX |
 SOUTHERN SIX
SOUTH CENTRAL SEVEN |
SOUTH EASTERN FIVE
i SOUTH EAST CENTRAL THREE 55T

| SOUTH WESTERN

THREE
| WESTERN — EIGHT
I e —
| WEST CENTRAL THREE

53
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(#) to (d} Yes, Madam. The [ndian Railways are regularly upgrading and
modemizing thelr woarkshops to aenabia tham to cater to
maintenance/manufacture of modem design coaches, wagons, locomotives and
#fuipments belng inducted from time to time, as well as to augment facilities
for Increased workioads. Special Committess have been formed fo provide
focused attention in the areas of, inter alia, upgradation and induction of
tachnology and leveraging “Make in Indla” for Railways; upgradation of
tzchnical capabilities in workshops and streamliining of business processss for
induotion of new technology; and Innovation Councll (Kayakalp) for Incubstion
of imnovative ideas etc. Besides, quality audits are conducted In worksheps te
identify infrastructural, procedural and skill daficiencies for rectifleation of the
same In a pianned manner. Technical and Infrastructural inputs in workshops
are guided bazed on Inputs received from such mechanisms.

Some priority areas in which Rallways are modernizing rolling stock workshops
and Inducting new technologies are enumerated below:-

1. Industion of modern machines including robotic welding, laser cutting and
welding, CHC machining cenires, efc. to equip werkshops for repair and
production of moderm stainiess stesl wagons and augmentstion of
capacities of existing workshops to meet the requirements of increasing
population of such wagons,

2. Augmenting facliities for periodic overhauiing =and Intermediate
overhaullng {(POMHAOH)] of modem LHEB coaches st meajor coach repalr
workshops. Computerized test stands have bean introduced for testing of
brake system for such coaches.

3. Upgradation of workshops for perisdic overhauling of modern high horse
power diese|l electric |ocomotives and high horse power ealeciric
lacomotives.

4. Modemisation/revamping of layouts, process re-englneesring, intreduction
of Enterprise Resource Planning (ERP).

8. Frovision of facilities for generation of altamate snargias.

§. Tralning of manpower for upgradation of skill for better abscrption of new
technologies,

7. Upgradation of workshop infrastructure and eompliance to Internationsl
norms for quality, poliution control and factory safety.
8. Augmentiation of bogle and rofler bearings repalring facilities fur improving
safaty.
At present, modemization werks have beenm sanctioned In 29 rolling stock

workshops in 14 zones across Indian Railways. Zone wise details for thess
modermization works for various thrust areas are appended,
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APPENDIX REFERRED TO IN REPLY TO PARTS (b) TO {d) OF STARRED
QUESTION NO. 344 BY SHRI NISHIKANT DUBEY TO BE ANSWERED W
ON 23.12.2015 REGARDING MODERNISATION OF

LOK SABHA

RAILWAYS WORKSHOPS
S.Mo.| Zonal | Railway Workshop | Thrust area of modernisation / ‘
Railway Location upgradation being undertaken

- |
1 CENTRAL | Carriasge Workshop, | Upgradation of assets !.!
Matunga Infrastructura. {
gt Y| SRS |
Rlectric Loco | Augmentation of wheel seis’

Workshop, manufacturing facility

Bhusawal

" Locomotive Facilities for Alic-ife

Workshop, Parel

rehabliitation of coaches

Kurdwadi Workshop,
Kurdwadi

Augmentation of faciflitiea for
Rehabilltation of wagons

L
|

Carriage and Wagon
Workshop, Lilluah

Augmentation of facilities for
Periodicat { Intermediate |
overhauling of LHB coaches |
from 10 to 30 coaches p-m:

month.

Carriage and Wagon
Workshop, Liluah

Upgradation of oassets &)
infrastructure. |

Locomotive
Weoerkshop, Jamalpur

Upgradation  of oassets &
Infrastructurs. !

_'_l::nrrlngn ﬁ-ﬂl‘k‘!‘hﬂp .
Kanchraparma

| capacity

Augmentation of Workshop

for periodical ‘
overhauling of 40 motor and 80 I
tralier coaches per month

5%




Carriage Workshop, ]Auumnﬂaﬂnn of POH Hpn.nh_h

Kanzhrapara

| from 72 to 98 clectric lecos

B

Carriage and Wagon
Weorkshop, Lilluah

Facilitlas for ovaerhauling of new
goneration coaches inciuding
upto 28 meter long coaches

HORTHERN Carriage and Wagon Augmentation of facilities for
Workshop, Periodic/intermadiats
Jagadhari everkawling capacity from 15 to
35 LHB coaches,
Carriage and Wagon Upgradation of assets &
Workshop, infrastructure.
Alsmbagh
Locomotive Faclirtios for  Intermediate
Workshop, Charbagh :mrhnu!lim; of 80 coaches per
rnonth in lfoco shop
| Locomotive LODpiimizstion of capacity of |
Workshop, Charbagh shops, Improvemant In
infrastructure decangestion,
crane gantries sfc.
' Wagon repalr Upgradation of assets & |
HORTH Workshop, Jhans! infrastructure,
CENTRAL
Mechanical Facilitles for augmenting
Werkshomp, periedic overhauling by 50 broad
lzzatnagar gauge coaches month.
MORTH
EASTERN Mechanical Augmentation of Broad Gauge
Workshop, coach periodic ovarbaullng
Gorakhpur copacity from 125 ta 4175/
coaches par month
HORTH Meckanical Creation of facilities for
EAST | Workshop, Periedical overhauling of LHE

i




) | FRONTIER Disrugach coaches. ; S |
11 | : |
| 7 | NORTH | Carrlage and Wagon | Additional shed for bogie repair
| WESTERN | Workshop, Bikaner | and rolier bearing workshop |
| Carriage and Wagon | Creation of Periodical |

\ Workshop, Bikaner | Overhauling faciilties for BCN & |
' BLC wagons. l-

|

Carriage Workshop, | Mew Shed for augmenting

Jodhpur periodical overhauling of Air-

' conditions coacheas.

. Wagon and Loco Upgradation of assets &
i Workshop, Ajmer | infrastructure. !
| |
Wagon and Loco Upgradation of assets & l
i Workshop, Ajmer | infrastructura. |
| | |
8 | Loco Workshop, Upgradation of assets & l.
Parambur | Infrastructure. |

Carriage and ¥Wagon

Works, Perambar
EDLITH!HA )

|
Upgradation of assets & !
infrastructure. |

|  Diesel Locos,

Facilities for overhauling high

Fonmalal horse power new penaration
|
diesel locos |
|
Carrlage and Wagon | Extenzlon of paint shop from |
Werks, Perambur | Tine 1 to 9 on Eastern side |
|
9 SOUTH GCamnriage Workshop, : Creating facilitiea for |
CENTRAL Lallaguda maintenance of LHB coaches. l.
Carriage Workshop, | Upgradation of assets &
' Lallaguda infrastructure. !
1 I|
'I;;ﬁnn Workshop, I.Ip_ul-'ndlﬂnn of assets & |
Rayanapadu Infrastructure. l
I -
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10 | 30UTH Carriage, Wagon Upgrodation of assete 3 ,
EASTERN and Locomotive | infrastructure, ;
| Woarkshop, !
Kharagpur
i1 SOUTH | Motibagh Workshop, | Setting up of Periodical |
RAST MNagpur everhauling shed for mnon-air
CENTRAL condiionad BG coaches. !
12 | SOUTH Carriage Repair Upgradation of assets & 'u
WESTERN Warkshap, Hubbi infrastructurs, |
13 | WESTERN | Loce, Sarriage and Augmentation of wagon shop
| Wagon Werkshop, | mainrtenance capacity from 450
Dahod e TIH0 wagon per annun.
Carriage Repair Augmentation of Pariodic
Workehop, Lower |/Intermadiate ovarhauling
Parsl capacity from 15 to 30 LHB
| coaches per month.
I ]
Loco, Carriage and | Facliities to POH 34 slectric
Wagon Workshop, |locos per annum
Hahod
Locp, Carriage and | Augmantation of POH “capacity
Wagon Workshop, | from 54 to 108 slectric locos par
Bahod anmuny
Loco, Garriage and | Modemisation and
Wagor Workshop, | sugmentation of POM capacity
Dahod to 150 wagans per month
14 WEST Wagon Repair Upgradation of nssets &
CENTRAL Workshop, Hota infrastructure.
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HRI B. VINOD KUMAR : The main question is on modernization of railway
workshops, My question is on coaches and wagons manufacturing units, 1t is a
small wpp[ﬂmcnmry.ﬁzhr:_,@dhrﬂ E‘mdesh State Re_ﬁg_ﬂﬂ?’.ﬂtl{m At hag assured a

" _.'-.-.._.
coach and wagon factory with the State of Telangena. T would like w0 know from

the hon. Minister whether they are going 1o take initiative in establishing .‘il.l.l:_.'-l't
unit, -._‘.limn:m‘up.f.'nm}
SHRI SURESH PRABHU; Madam, very recently the hon. Depuby Chief Minister

of Telangana met me. [ have already told him that we are evaluating the position

of total requirement of wagons in the country and total capacity of these

workshops to produce r.henﬂ\l_f_gic_gs_mr}r and if it is really desirable, we will
R SRS

|l o m—

definitely do i[.“{tlangana 15 one of the very important States. We consuder s

development ouwr responsibility, Bu: depending wpon the availability and the

demand supply situation. we will talke a call.... (nferruptions)
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SHEI PRALHAD JOSHI : Madam. in the upgradation of workshops the South
Western Railway, Hubli is also enlisted in the hon. Minister’s reply. The
Government is awere that there is o growing demand for trains from all over the
conntry. angl there is & constrmint of rolling swocks. The Hubli workshop is the
rolling steek workshop, Though the upgradation has been announced, number one,
il is going in a very slow phase: two. a lot of work s outsourced.

ln compansoen to the manpower, the worklead im Hubli workshop 1s too less
and still the work is outsourced, For example, al present,\Hubli workshop is
_manufacturing 61 brake vans whersas its capacity i of manufacturing 100 units,

Still the orders are not being given. 1f the workshop is upgraded further, they cap

e

munufeeture wagons ond bopies as well 1 would Lke o kopw from the hen.

Minigter through vou, Madam, whether there is any plan with the Ministry 1o

T e e =

- e

upgrade it farther because it is more than hundred vear old workshop.

SHREI SURESH PRABHLE:; Muadam, we consider upgradation and modernization

depending upen the seeds. We will delmitely look imo this. It is & hundred yeurs

et

old workshop, Obviously, it i5 one of the very ancient fraditions of Indian
Radlways. So. we will take it forward,
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Abbendia — XN

GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO. 2186
TO BE ANSWERED ON 16.03.Z016

APPROVAL T0 HUBLI-ANMOLA RAILWAY LINE

3156. SHRI PRATHAF SIMHA:

{a)

(b)

{c)

(d)

(@)

Will the Minister of RAILWAYS be pleasad to state:

whether the National Green Tribunal has given approval to the

Hubli-Ankola rallway line, which passes through the eco-sensitive
Westorn Ghais In Karmataka;

i 80, whether Kamataka bas submitied an appropriate proposal

for diversion of forest land for this Important project and If so,
the details thareof:

whether & number of railway projects In Marnataka have been
referred to the Ministry of Environment and Forests for its
clearance;

if so0, the detaills of detes of sending these proposals and the
daiails of projects which have been granted forest clearance:
mme

the reasons for non-impiementation of the approved projects?

ANSWER
MIMISTER OF STATE IN THE MINISTRY OF RAILWAYS

(SHRI MANO.J SINHA)

{(a) te (el A Statement is iaid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PFARTS (3} TO (=) OF
UNSTARRED QUESTION NO. 3156 BY SHRI PRATHAP SIMHA TO BE
ANSWERED 1N LOK SAEMNA GN 16.03.2016 RECARDING APPROVAL TO
HUBLI-ANKOLA RAILWAY LIMNE

() HubE-Ankoin Now Line preject was sanctioned In 1987-88 snd I
acquisition was taken wp. In 2003, m preposal for diversion of forsat tRrad
wae submitied to the Porsst Department by Rallways znd = Joimt
inspaction with Ministry of Environment & Forest(MOEP) (Mow Minlstry of
Environment, Forest and Cllmaie Change) was complotsd in dune, 2007,
In September 2008, Cestral Empowersd Committes (CES) advised
Ministry of Railways to stop all works om the project. CEC submitied jis
report to the Hon'Bls Supreme Cowrt of indin ol 03002015,
recommending MOEF not to reconsiderapprove the propossl for the
dliversion of forest land. The Hon'lbie Supreme Gourt transfesred the
mafier to the MNational Green Tribunai(N3T) and after 2 serips of
hearings, the NGT has dizpesed off the case wiih llberty to the Project
proponant e, Ralbways to move the State Government by submitting an
appropriste proposal for diverslon of land for this project.

{&): Matiesr has I:H_n_l.l:!mn up whh Government nf Kamnataka for
diversion of forest hlll_ta__L-;h;h_prnEnul N : /

{} & {d): In mddition to Hubl-Ankols new fine project, a propssesl for
diversion of 2,22 hectare of forest land for Tinalghat-Gostle Rock (part
of Hospat-Vasco-de-Gama doubling) Project has beenm submitted for
approval of Ministry of Environment, Forest and Climate Changs
through Governmant of Marmataks by Ral Vikas Nigam Limited om
02.02.2018.

{o): All the spproved projects have been taken up for implermentstion.
However, some works have been delayed/stalled dus to non-
mvallability of land, shifting of sarvices, construction of road over
bridges and road under bridges by rosd mairtaining sagesncies, apart
from avallability of adeguiate fundsa.

EEERE
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Abbendiv- XV

GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO.1628
TO BE ANSWERED ON 04.05.2016

CONSUMPTION OF DIESEL AND ELECTRICITY BY RAILWAYS

1628. SHRIMATI VANARCJA R.:

(@)

(i)
(e

(<)

(e)

SHRI K. PARASURAMAN:
Will the Minister of RAILWAYS be pleased to state:

whether the Railways consumes arcund 2.8 billion litres of
diesel annuaily costing Rs.18000 crore and also 'lIIIIIlHI.I
around Rs.12,000 crore annually to purchase 17.5 billion
units of electricity;

if so, the details theraof;

whether the Government ia exploring the policy to procure
crude oil and take refinery capacity on lease to improve its
finances which would reduce diesel inventories by a third;

if so, the details thereof; and

the steps taken by the Raillways particularly Northern
Railway to reduce consumption of diesel and electricity?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF RAILWAYS

(SHRI MANOJ SINHA)

(a) te (e): A Statement is laid on the Table of the House.

e
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STATEMENT REFERRED TO M REPLY TO PARTS (@) TQ® (=) OF

UNSTARRED QUESTICN NO. 1628 BY SHRI SHRIMATI VANAROJA R,

AMD SHRI K. PARAEURLMAM TO BE ANSYERED IM LDK S4BEHL ON

04.05.2016 REGARDING CONSUMPTION OF DIESEL AND

ELECTRECITY BY RAILWAYS

{a} & (k) For the yaar 2014-13 Indian Railways consumed 2.9 billlon
flitres of Diesel costing ¥ 16804.63 crores and pald T 12318 crores

to purchase 18.24 billlon units Elactrical Enargy.
{c) Yes, Madam.

(4) Pros_and cons are helng studled and dm:himll ﬂ! be taken
sl itctie ol Db R
{8} The following steps have been taken:-
(1) Shutting down of diesel locos where detention Is Hkaly to

exceed 30 minutes.
{2) Super checks of outgeing locos at the lavel of officers and

supervisors of the shed for proper maintenance practice.
{3) Provision of Auxiliary Power Units on Dissel locomotives.

LLL AL
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Abbendix— XY
GOVERNMENT OF INDIA
& MINISTRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO. 495
TO BE ANSWERED ON 20.07.2016

RAILWAY LINE TO ANDHRA PRADESH CAPITAL

4835. SHRI Y.5.AVINASH REDDY:
Will the Minister of RAILWAYS be pleased to state:

(u) whether the Railways has considered the request of the Government

of Andhra Pradesh to lay a new railway line to connect its new Capktal
Amaravat] and if so, the details thereof; and

(b) the quantum of funds earmarked and the status of the work
execution done so far? :

ANSWER

MINISTER OF STATE (INDEPENDENT CHARGE)
OF THE MINISTRY OF COMMUNIGATIONS AND
MINISTER OF STATE IN THE MINISTRY OF RAILWAYS

(SHRI MANOJ SINHA)

(@) & (b} Yes, Madam. On request of Government of Andhra Pradesh, a
Reconnalssance Engineering Cum Traffic Survey (RETS) for new line
hetween Vijayawada and Guntur via Amravati (67 km) has been Included
in Budget of Rallway for the year 2016-17. This survey is being carried
out by M/= Rall Vikas Nigam Limited. Budget outlay for the survey for the
yaar £016-17 is 7. 7.00 lakhs. _Execution of this work has not been taken

e e -

up as the project is yet to be sanctioned,

. ——— ———————— —
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GOVERNMENT OF INDIA
MIMISTRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO.592
TO BE ANSWERED ON 20.07.2016

DEVELOPMENT OF RAILWAY STATIONS
582, SHRI RAJESH KUMAR DIWAKER:
Wil the Minlster of RAILWAYS be pleased to state:

{z) whathar the Railways proposes to develop twenty or more
railway stations in partnership with the Ministry of Tourism;

(b} If 50, the details and the status of the proposal;

(e} whether these stations have since been identified and if so, the
details thereof: and

(d) whethar the Railways is planning to develop any stations in the
State of Uttar Pradesh and if so, the details thereof?

ANSWER

MINISTER OF STATE {INDEPENDENT CHARGE)
OF THE MINISTRY OF COMMUMICATIONS AND
MINISTER OF STATE IN THE MINISTRY OF RAILWAYS

(SHRI MANOJ SINHA)

CHPERE—

(a) to (d): A Statemant Is laid on the Table of the House.

LR
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STATEMENT REFERRED TO IN REPLY TC PARTS (a) TO (d) OF
UNSTARRED QUESTION NO.592 BY SHRI RAJESH KUMAR DIWAKEHR
TO BE ANSWERED IN LOK SABHA ON 20.07.2018 REGARDING
DEVELOPMENT OF RAILWAY STATIONS

(a to (d} mn Railway Budget 2011-12, 24 raltway siations of tourist
imporiance ware ldentified for upgradation of passenger amonities in
association with Ministry of Tourism {MOT) on a cost sharing basis of 50:50
subject to a ceiling of T240 Cr. from MOT and MOR together. The stations are
Hyderabad, Hospet, Agra, Rae Barell, Varanasi, Kamakhya, Haridwar, Gaya,
Madural, Tarapith, Thiruvananthapuram, Ameitsar, Deihi Safdurjung,
Hurukshetra, Aurangabad, Nanded, Puri, Tarakeshwar, Rameshwaram,
Tirupatl, Guviiahatl, Jalpw, Ajmer and MNew Jeipaigurl. Agra Cantt, Rae
Baveli and Varanas! are in the $tate of Uttar Pradesh.

Out of the 24 stations, 15 stations (Le. Amritzar, Agra Cantt., Gaya,
Ras-Bareli and Thiruvananthapuram (first phase}, Jaipur, Ajmer, Purl, Delhi
Safdarjung, Kurukshetrs, Varanasi, Hydersbad, Tirupati, Hospet anmd
Haridwar) have bean jointly inspected. Out of these 15 stations, eztimates
for 43 stations fl.Le. Amvitsar, Agra Cantt, Gaya, Rae-Barell and
Thirwunanmnpumm., Jalpur, Afmer, Dalhi Safdrrjunyg, Kurukshetra, Varenasi,
Hyderabad, Tirupati and Fud) have been sent to MOT for release of funcds.

MOT has rolessed part funds for 5 stations (l.e. Amritsar, Agra Cantt.,
Baya, Rao-Baroli, THrmmnﬁnpumm] amounting to 1250 Cr on
T1.02.2014, tor 2 stations il.e, Ajmarl and Jaipur) amounting to ¥5.2 Cr. on
18.10.2014 and for Puri station amounting to ¥3.07 Cr. on 2.5.2016. The work
&t Puri atation was completed by IR with its own resources and wark has




Apbendly- X1
GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS
LOK SABHA
STARRED QUESTION NO.344
TO BE ANSWERED ON 10.08.2018
MULTIPLE BOOKINGS
*344. SHRI KIRTI AZAD:
Will the Minister of RAILWAYS be pleased to state:
{a) whether instances of mischievous slements making
multiple bookings favouring people’s representatives

without thelr knowledge and impersonation have been
reported and If so, the details thereof;

(b) the number of impersonation and no show cases
reported In first class alr-conditioned coaches during the
last two years and the current year;

(a) whether connivance of rallway officials have also been
reported in these cases and if so, the details thereof; and

(d) the steps taken or proposed to be taken by the Raliways
to check this practice of multipie bookings?

ANSWER

MINISTER OF RAILWAYS
(SHRI SURESH PRABHAKAR PRABHU)

{a) to (d): A Statement is laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d} OF
STARRED QUESTION NO.344 BY SHRI KIRTI AZAD TO BE ANSWERED
IN LOK SABHA ON 10.08.2016 REGARDING MULTIPLE BOOKINGS.

(8) & (b): Some instances of multiple booking belng made in the
names of Hon'ble Members of Parliament do come 1o notice.
However, no case of impersonation has been reported. The detalls of
personsa non-turned up in the train are not maintained.

{c}: No, Madam.

(dp Although improvement [rationalization of computerised
Passenger Reservation System({PRS) so as to reduce the scope of its
mistse is a continuous and ongoing process, the steps taken with a
view to keep a check on such activities In recent past are as unden:-
(I} To streamiine the system of confirming of bertha/seats out of
Emergency Quota on the requests received from Members of
Farfinmant/Union Ministers, a lettar has been lssued to them
raguesting to send the details of the persons authorised by
tham on this account indicating the name, deslgnation and
sigmatures of two such persons, to Ministry of Raliways.
(ii} Instructlons have been issued to ticket checking staff to be
more vigilant and conduct proper and thorough checks of
prescribed ID proofs of passengers undertaking journey In

reserved coaches.

{ifif} A decision has been taken to feed a few of the key detaiis of
profile of Members of Pardiament in the computerised
Passenger Reservation System (PR3} to validate the inputs at
the time of booking of tickets in thelr faveur.

-ium'
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{iv) Carrying of prescribed original identity Proof has been mado

{w)

(vi)

compulsory for one of the passenger ‘while undertaking
joumey in any reserved class,

Refund rules have been revised with a view to deter fictitious
booking.

Computerised raservation system has baen streamlined by
making a provision for automstic preparation of reservation
charts at least four hours before the scheduled departurs of
rain and to allow beoking of vacant accommodation
thersafter tij preparation of second reservation charis
through intemet asg well as any computerised Passenger
Reservation System (PRS) counter,

{vii) The timings of opening of booking wnder Tatkal scheme on

the opening day of reservation have beer staggered to 1000
hours & 1100 hours on the previous day of journey from train
originating station for AC and non-AC classes respectively.

{vili) Authorised ticketing agents have besn restricted from

booking Tatkal tickets during the first thirty minutes of
opaning of Tatlenl booking i.e. from 1000 howrs to 1030 houwrs
and fromi 1100 howrs to 1130 hours.

(ix} Joint as well as independent checks are conducted by

Commercial, Vigilance & Security Departments at
Reservation Difices, which sre supplemented by chocks an
the train to detect the cases of misuse of reserved tickets.

l--m“'
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(%) To curb malpractices by Raliway staff in connivance with
anthorised/ unauthorised agents, checks are conducted Inm
hooking offices, ressrvation offices, trains ete. Btringent
action is taken against the rallway staff under Diaciplinary
and Appeal Rules, if found including in malpractices.

ixi}) Misuse of ressrvation systom generally occur due to gap
between demand and supply of resorved accommodations.
To meet the additional demand of passengers, especlally
during festivals and peak rush periods, including Despawali,
Cihihnt Poojs, Durga Puja, and Eid, special trains are R,
carvying capacity of existing trains Is augmented, keeping in
View the pattern of traffic, operational feasibility and
availability of resources.

{x§l) Burveillance at reservation offices has also been stepped up
by instalilng Close Circult Television at Important PRS
locations  to keep watch on any possible misuse of
feservation system,

in addition, various measures have also been taken to facllitate
passengers in getting resarved/unreserved tickets, some of which

=S wE undor.

() Computerised PRS centars have been provided at around 3804
locations.

() The Next Generation e-Ticketing system (NGeT) has been
vesigned and implemented on Indian Rallway Catering &
Tourism Gorporation (IRCTC) website www.ircte.codn  to
enhance overall customaor exparience,

4
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(i) The thnings for o-ticlot booking have baen extended and row
this facllity is available from G020 hours to 2345 hours.

i) To minimize difficulties o passengers who doe not have access
fo ntermet or are not used ta Intermet working and online
payments, more than 85,000 sub agents have baen permitied to
ook e-ticiets as IRCTC suthorised o-ticket agents.

i¥] To meet the requirement of those persons who ara reluctant to
tge thelr banivcroedit card to book the ticket and also those who
o mot have net banking enabied bank account ur cerds, IRCTC
has launched another mode of payment gatewsy “Cash on
Delivery {$ol)}™ on pilot basis for beoking online rall tickets,

(vi} A cheaper, rollable and smoother payment opton for
e-ticketing - E-wallet was introduced v 2012 #3 a pilot project.
With several techrical changes now aimost round the clock
ookdng of etickets is possible through the wallet whoas
suecess rate s more than 99%,

(vil) Wobile applications have alss been developed In Androld, I0S,
Windows snd Blazkberry through which on an avernge, diniiy
wround 35,000 tckets are booked ihrough the mobile
applicetions.

L E S 2
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SHEI M, CHANDRAKASI : Madam, | would like to know {rom the hon. Minister
whether the Railways has any plan to further review and reform the existing system
af booking and sule of train lickets-s0 a3 10 TeMOVE any chance for the role of 2
middlerman, & broker or an agent. I 5o, T would request him 1o give details thereal’
SHRI SURLESH PRABHLU: Madam, this is also a valid concern. We have noticed
tot of abuse aking place by the midclemen, whom we call towts, who claim 1o b
representing the Ratlways but have nothing to do with the Railways, There are such
mckets which have been guing vn, We are constently raiding them and trying to
uike uction against them. At the same time, we need some Sort of agents.

We already have almost 86,000 sub-sgents of IRCTC. All these sub-ngents
also need to be properly monitored. But we are taking a number of sleps now., The
lechnology is un answer, bul technology is also o challenge. As we develop more
wechnoligy, the abuse of technology will happen and people will ry to score over
it. Constantly. we have to keep upgrading our technology. That is the only way we
can do it and we are constantly trying to do it

Madany, 1 will tell you what we have done recently i the last few months,
The ticket booking rate per minuie: has now bedn increased to 12,900 tickets which
carlicr was only 2,000 tickets, This has helped people 10 book the tickets. Secondly,
we lave nlso tried w increase the PRS locations where people can setually go and
ke the reservation by nlmost 300 in the last few months.

We ure also inereasing the wiys by which people can actually book e-tickets
casily. Then, there was abuse which was possible, particularly between 10 a.m. and
|| g.m. When tatkal booking was opening, people were abusing it Sv, we have
stopped agents from entering the system For the first hall'an hour during which time
i is aveilable only for general public. Of course, thereafter, they can also hool
tickers. We have taken a number of such measures

Wi ure also tuking measures 1o find owt how people can cancel thewr tckets.
Anothier major abuse which was happening was that the people used to ¢laim that

they had not travelled and were canceling the tickets because we did not have the
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system. Now, this whole system is gelling nverhuulad.i‘r‘-'e are miving the TTE o
hand-held device whereby we cun know on real time basiy how muany seats are
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GOVERNMEMT OF INDIL
MIMI2TRY OF RAILWAYS

LOK SABHA
STARRED QUESTION MD, B2
TOD 82 ANSWERED ON 08.02.2017

SAFETY TECHNOLOGY

"22. SHRI T.RADHAMRISHNAN:
SHR! 3.R. ViJAYAKUMAR:

Will the Minister of RAILWAYS be pleased to state:
{a}] whether the Rallways has declded to precure latest safety
technology on harar footing’ In the wake of two recent deraflments to
ensure passenger safety and reduce depondency on manual systems;

(b} if so, the detalls thereof and the expenditure likely to be Incumed
theraom

(c) the time by which the techneology is likely to be put into use;

(d) whether the Raillways also proposes to seak foreign assistance in
assessing and augmenting safety mechanism; and

(g} W 50, the details thereof and the present status of special rallway
safety fund?
ANSWER
MINISTER OF RAILWAYS
{SHRI SURESH PRABHAKAR PRABHL)

{a) to (e} A Statement is iald on the Table of the House.

= o W
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STATEMENT RSFERREDR TO IN REPLY TO PARTS (a) TO (&) OF
STLRRED QUESTION NO. 82 BY SHRI T. RADHAKRISHMNAM AND SHRI

5. R VIJAYAKUMRAR TO BE ANSWERED IM LOX SAEHA OM 0B.0Z.2017
REGARDIMG SAFETY TECHNOLOGY

{a} o (e) : Indiam Ralhvays azcerd highesi prierity te safety In train
oparations. Conseguential traln acchdents have deciined from 188 im
2006-07 to 135 Im 201413 and further to 107 In 201518, Mumber of
consequential train aceldants romalkned at a lovel of 98 during 2045185
amnd 2018-1T {from 1% Apell 2016 to " February 2017). Accidents Par
miillom Treh Hilometras, an important index of safety, has come down
from 0.23 In 200807 4o 011 In 201415 and furthsr to 010
{approximately) in 20115-18. All possible steps are underiaken onm 2

sontinual basis including up-gradation of technelegy to ald safe
runmning of trams.

Rallways are inducting modern technology on regular basis.

Sxfety Measures taken to reduce acclfenis on Indian Raillways:

indian Rallways ciassify accidents in the following broad categorias:

i) Coillisions

H) Derallmanis

ilf) Accidents at Leavel crossings

iwv) Fire in Trains

v} Miscellanecus/ Other Accidenis.

1. COLLIZIOME:

Golllsien s an acclkdent In which two tralns collide due to over

shooting of signals, fallure of signaling systems or due o human
Failures.

g\ s o8
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Mezsures taken o veduce collisions inchiding warlows naw

tachnologisa:

Tachnologlcal alds of Automafic Train Protection System to drivers
(loco pﬂ!u;:s} ta eveld colilsions have bean progressively adopted on
Inddian Ralhways kesping pricrty for high density routes/ suburban

ssctions within the constraints of resourcas. These technological alds

airas

Vigliancs Control Device (VCD) for avoiding collisiona and checking
alertness of Loco Pilots

s Vigliance Control Device is a system provided In the locomotivaes.
Thizs device moniiors the alertness of the driver through all normal
actions performed by him while driving, such as use of throttle
handle, braking, horn, etc. If the Loco Pilot performs no action for a
certain tfime interval, he gets al.u:lu-vlnu-l indications, and if still, ha
does mot react, emergency brakes get applled automatically. All the
diesel and electric locomotives on Indian Rallways have now been
provided with VCDs.

simulator based training of loco pliots: Simulator based training l=

being imparted to loco pilots to Improve their driving skills and
raaction time.

Automatic Train Protection (ATF) System:

Train Protection Waming System (TPWS)

« Train protection and Waming System (TPWS): Train Protection and
Waming System (TPWS) is based on proven Eurcopsan train conitrol

system (ETCS L-1) Technology for mitigating safety risk arising due
o driver's error of Signal Passing At Danger (SPAD) or averspeeding
which may lead to collision.
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L. TF¥S 13 Tunctonal on Chennal o Bummidipund] (50 R and

Ghennal {Basin Bridge) to Arakkenam (8T REN) on suburban
2ection of Seutham Raliway,
. Mon Suburhan section of Delhl ta Agra {200 RKM) and

On Holkata Mstro from Kavi Subhesh to Dumdum (£5RMI)
sacilon.

TPWE wworke have besn sanctionsd on 3320 RKE. In first pihass, work
on Subuwrban sectlons coverlng 1240 RIM on Eastern, Scwth Eastemn,

Morthem, Southern and South Central Railways have been taken up for
Implementation.

Train Collizslon Aveldance System (TCAS):

Ressarch Resigns and Standards Organization {(RD3G) In
association with indian Vendors has taken up a pilot project for
indigenous development of a cost effective safety system called Train
Colilslon Avoldance System (TCAS). TCAS deploys radio
sommunication for transmission of movement authority from traclk side
to the Locomotive. This system is almed at providing capabiity of
preventing train accidents caused due to Signal Fassing at Danger
(SFAD) or over speeding by train drivers. The system has a feature of
raflscting signal system in the locomotive cahb.

After successful Proof of Concept trials of TCAS, RDS0D has taksn
up extended field triale of TCAS on & pilot section Lingamapalli-
Wikerabad-Wadl-Bidar (290 Route km} saction of South Central Ralhway,
After complstion of all field works equipment deployments trials on
seven palr of passenger trains have already commenced, Safaty

valldation of the system has also been taken up by the Independemnt
Safety Assessor (I1SA).
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Githar Meazures to Prevent Collisions

¢« Electrical/Electrenic lntarlm:l:hg Eyslnm with cenirallzed l.'li:I-EI'Iﬂnrl
of peints and signals tu sliminate human failura :nm! to 'I'Bplﬂl:ﬂ odd
cutdsted mechanical systeme ElectricallElactronic Intertocking has
bean provided at 5651 stations upte December 2016,

« Complste Track Clreuiting of the station to enhance safety by

variflcation of track cccupancy by electrical means instead of human
slemeont is complieted at about 5751 stations upto Decembar 2016.

to
ensure complete arrival of traln and that no left over vehicle has left

Axie Counter for Automatic clearance of Block Section (BPAC),

in the siation before granting lime ciear Is provided en 4894 block
sactions upto December 2016
interiocking of Level Crossing Gates, to protect L.C Gate with signals

to avold accidents has bean progressively done at 10920 gates upto
December 2016.

» Interiocking of Signalling to Std-i(R)): Upgradation of Interiocking of
signalling system from Std-1 to Std-li(R) at 4854 stations has been
done as on September 2016.

Modified Automatic Signalling; Modified Automatic Signalling was

provided all Automatic Block Signalliing Sections on Morth Central

Rallway and Neorthern Rallway to handle train operations safely
during fog.

2. DERAILMENTS:

Deraliments are accidants where a train leaves it guided path l.e.
track.
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Neasures to Reduce Deraiiments including new technelomn
i) TRACK AMD BRIDGES

» Teachk Remowal - Track renswel s an ongoing process which is
undertaken 28 and wihen & stysich of track becomes due for ranswsl
on ageé-cum-condition basis. Track Renewsal works sre planned in
atvancs svery year and thelr execution is pricritized according to ths
condition of track and overall availability of funds asnsuring sll tha
time that track Is in a sound condition for safe running of tralns. In
cnsa, i any stretch of track is not renewed in time due to verious
reasons including scarclty of funds, materdal etc,, suitable speed
restrictions =sre imposed to ensure safe running of trains. The

achisvement of track renewals during last two and current year Is as

undar:
| Year Physlcal Progress {in Km) |
Target Achizvemant |
201415 2200 2424 i
| 201518 2500 27894 |
201817 2668 1308 ]
(Upin October 20186) | ', |

+ In order to improve safety, modem track structure consisting of Pre-
stressed Cencrete Hleaper (P3C), 52 ky/Glkg, 90 or higher Ultimats
Tenslle Strangth (UTS) rails, fanshaped layout on PSC slespers, Stesl
Channel Sieepers on girder bridges is used while carrying out primary
track renewals. Further it has been decided to lay Thick web
switohes;, Weldable Cast Maganess Bteel crossings on ldemtified

routes. Presently, percentage track lzkd with P3C sleepers, 80 kg
rails etc. is as under:
o /" Eere
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[ vTEm | Al Gauge | BO —ll
[ Track on Concrete siespat | 83.34% | 88.96% |
" Long Welded Track [~ s3so% |  8042% |
“frack on 52kg Rails '| B2.46% | S5.AT% |
| “Track on 6UKg Ralls | a1.01% | 4305% |

Technology of Alumilno Tnermit (AT} welds has been upgraded by
introduction of Aute weigh method, pre-hesting with compressed alr
petrol and 2 plece moulds, so as to upgrade the quality and rellability
of welds.

Long rall panals of 260 M/130M. Lengths are being manufactured at
the steel plant to minimize number of Alumino ThermitFlash Buitt
welding joints in the track.

srovision of Thiok Web Switches (TWS) Is planned for all impartant
routes of IR, To expedite provision of TWS, procurement of Thick Web

switches has been decentralized to zonal rallways.

Indian Railways have developed design and drawings for weldable
Cast Manganese Steel (CMS) crossings on existing PSC sleepers for
Gl kg 1in12 & 60 kg 1in 8.5 Turmouts which eliminates fizh plated
jolnts for s connection with adjoining rails. it is planned to provide
Weldable CMS Crossings on all important routes on indian Rajlways.

Head Hardened Ralls have been planned to use at sharp curves,

ateep gradients and on predominantly freight routes with 25 t axie
load reguiar operation.

To snhance asset reliability of rails, policy guidelines have been
issued to zonal r'-llwu'ﬁ. AT weelding of ralls is being reduced and

Flash Butt Welding of rails is Increased to reduce waeld failures.
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Ulrasonie Fiaw Detection { USFD) Testing of Rallsisids 5

Fmoiogwe type of mochines for Ultrasonlc Flaw Detection {UBFD)

testing of ralls have been replaced with dightal type of machines

whizh ars more rellable. Presently USFD teatimy is balng camisd out
#= per lald down frequancy,

Fregrass of USFD testing during currens yaar and

Yaors has besan as under ;

previous thres

i YEAR TARGET INTRACK |  PROGRESS 1N |
KILOMETERS TKMS |
(THmS) |

4 201314 358285 353967

2014.15 | 347208 356268

201518 ‘| 363834 384356

201617 269677 285334

(upto December 201 6) |

Vehicular USFD System, Self Propellsd Ultrasonic Rall Testing (SPURT

Car):

Dscislion to use Vehicle bound USFD testing has been taken to ensure

faster as well az more rellable testing as it would gover farger cross-

sactional area of rall. One tender has been called by Northern Ralway
for 30400 Tiom of USPFD testing on Rajdhani routes botwesn New Delii-
Mugslsarei snd New Delhi Ratiam sections of indlan Rallways, Initialy
B nos. SPURT (Self Propelled Ultrasonic Rail Testing) Cars wiill ba
used for USFD testing of rails on Indian Rallways. Precurement of

these § nos. SPURT cars have been included in Relling Stock Program
A01T-2018 =t total cost of T186.24 Crores,

L
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- &7 wlaborate achedule of inspections of track has been leld down for
Keymsn, Mate, Junior Enginser (Permansntway), Saction Engineer
(Permanent-way), Assistant Englncur and Divisiomal Enginser, Higher
offizials not only conduct tecknical inspections but alsc keep chack on
gquamtity aprd guality of Inspeciions conducted by thelr juniors.
Simiarly, & wall defined system exists for inspection for bridges.
Sjectronic monitoring of treck geometry s corrled out with Track
Recording Cars (TRC) end Poriabls Oacillation Monitoring (ONS)
Fystems 0 tintu:t track geomatry defects for planning maintenance ns
par lald down frequancy based on Gross Million Tonne (GAT) of the
saction.

Further, two more TRCs with axie box mounted accelerometer with
video recording have been included in Roliing Stock Program 201718
at & cost of 130.2 crores.

Maintenance inputs are given to track and bridges as per requirement

noticed during manusi inspections, TRG & OMS runs and USFD testing
to koop track in safe condition.

Compositz Sleapers:

Based on the performance of composite siespers during field trials and
on recommendation of a special committes, composite sleepers have
basn adoptsd for regular use over IR to be used mainly over staal
glrder bridges. Accordingly a global tander for “Manufacturing and
Gupply” of 2.53 lac composite sleepers to varlous Zonal Railway by
setting up plant in india, under “Make in india policy” has been Invited,
which is dus for opening on 20,02.2017.

Trial of Ultrasonic Broken Rail Detection System (UBRDS) for detection
of in service Rail & Weld Fallure:

o el
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Ulrpnaunie Hroken Rail Detectlon Bystem (UBRDF) usal &y Souih

BIfiean Rallwaw 1= undar trlal on Morthem Railwsy and Morth Cemiral

Railway since Hovember 201%. This system works on principle of

puidssd Uitrasonic waves and intsmogstes continuowsly waldsed rall n

sactions up to one kilometer long using ulirasound waves, and reports

Lraska at thne intsrvals down to 8 few minutes.

The approx. Cogt of tria] for ghove 50 HiF Track Length iz USD 333456
(£8.58 Cr). The locslions oFf trial are as under :

BN | Ralhway | Major Block Ssctions K
| Soction From To
1 | HMorthern | fMoradabad - | Roorkse- 1589 | 1884 |
' Raftway | Sahsranpur | Hindon Cabin |
{Up line)
2 Morth Allahabad- Bamhral- B35 860
Central Manpur Bharwarl (Up
Rallwey | Sectlon Ling)

s Modern Bridge Inspection and Managsment System: Modem bridge
inepaction and marnagement system has been adopted, which

includes non-destructive iesting tschnigues,

nmknown foundaotions and integrity tosting, ate.

undar water
nepestions, intellipomt water lovel monitoring =system, mapping

+ Patrolling of Railway Tracks: During adverse weather conditions

patrolling of railway tracks including night patrolling is carried out at
viinorable locations regularty.

M) ROLLING STOCK

+ Gantre Buffer Couplern: Progressive fitment of tight lock Centre Buffer

Coupler (CBC) im lieu of screw coupling on new manufacturing of ICF

design coaches has been carried out with a view to prevent the

coachaz from climbing over sach other In unfortunate eveni of an

aceldent. S¢ far, 20900 Linke Hofmann Busch (LHB) ceaches, 423
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Hybrid Steinlses Stas] Coaches and 1340 Gonventlonal ICF Design
Coaches have besn manufactured with Centre Bufier Couplers.

Design of CBG has been upgraded to mitigate problem of jerks during
recatoraton/deceiaration of tralne.

Profiferation of LHB coaches for improviag Safety: A policy decision
has boen faken fo menufacture only LMB coaches from 207819
onwards, it hes been docided to completely switchover o
production of LHE type eoaches In future. It has been decided to
manufacture 3025 LHE coaches in 2048-18 as asgainst 18687 LHE
coaches in 204617, LMB type coaches have Interior crashworthy
and ant! climbing features. Hitherto these coaches were inducted
into pramisr services such as Rajdhanl, Shatabdi and Durantces but
now these are also baing inducted inte Mali & Expross trains as well
Thus proliferation of LHE coaches and development of new variant
coaches on LHE design platform would enhance safety in train
operation in the long rumn.

+ Retro fitment of CBC on ICF coaches: A pollcy decision has been
taken to retro fit CBC ICF coaches in a phased manner. The inherent

anti-climbing features of CBC will prevent overriding of coaches one
aver tha other.

« Progressive use of Alr springs: To maintain constant height at

_yariable load, air spring are being used in secondary suspension of
EMU/DMU coaches. These springs shall alse be intreduced in
mainline and LHB coaches to enhance safety and reliability.

3. MEASURES TAKEN TO CURB UNMANNED LEVEL CROSSINGS
ACCIDENTS (UMLC):

To Curb Accidents at Unmanned Leve! Crossings elimination of UMLCs
through various means has been attempted:
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» I bas bsen decidsd {o progressively sliminate &) wnmemnad level

Groszings by (i} closing wnmenned crossings having Nil/negligible
Train Wehicie Units (TVUs), (i) merper of unmanned lavel crosslng
wWith nsarby unmanmed/mannsd getes or Resd Undaer Bridgs or Road

Ovar Bridge or Subwiay by constructlon of diversion road, {iN)
provision of Bubwaysz/Read Under Eridyss. The Unmannsd Levs
Croasings which cannot be eliminsted by the abeve meens, will ke
progressively mannad baszed on the volhmme of rell road traific (TWVU}

and vislbillty condition=s.

Total Mo, of Lavel croasings on Indian reliways {82 on 1-4-2018)

On Broad Gauge (BG)

: 63838 nos,
On Matre Gaugs (MG)/Marrow Gauge (NG) 1 2852 nos,
Total e 9340 nos.
Target for elimination of UMLC in 2016-17 : 1440 nos.

Vear wise elimination JMLEC (in nos.)

| 2013-1a | 2014-18

1102

148

201318

2016-17 Upto December 20416 |

1253

p82 _i

it has been znnounced in the Raliway Budget 2018-17 thet Indian
Railways will eliminate all existing UMLGS on BG within the nesxt 3.4

yeans,

= Contalning the proliferation of Level Crossings (L8s) at scurce: A
policy declslon has beun taken not io permit any new LC either on

exisiing lne or anv new line/ gauge conversion to be commissionad
henceforth. However only in excoptional cases, retention of unmanned

ﬂ‘\ "’IEIII'F---




®

uﬁ?

Lis on mew lme or gauge conversion can be permitied with the
spproval of Rallway Board,

Emsuring Basic infrastructure:

« Provisien of baslc infrestructure on all unmanned level crossings

which Includes provision of appropriate visibiilty, width, gradient,
Lewsl surince on either shie from centre of the nsarest track, whistls
boards, road waming boards, surface of the approach road and spasd
breakerz/rumbie strips as per laid down standards.

Periodic inspection of such crossings to ensure the above and for
taking comective action, if any.

instructlons have siso been Issued to zonal raliways to install a 2™
Whistle Board (Repeater) for lovel crossings at a distance of 250
meters in advance of the level crossings for the loco drivers to
whistie while apprﬂ-l-ll.‘-hh'lﬂ UMLC! MLC to warm the road users.

Education of road users:

4.

Social awareness campalgne to educate road users with the use of
various print and electronic media for cbservance of safe practices
prascribed in Motor Vehicles Act and indlan Rallways Act and Joint

ambush checks along with civil police to counter misadventure In
front of approaching trains.

Zonal reflways have also been advised to deploy Gate Mitra/ Cate

" Counsalors to counsel the road vehicle usars for obesrvance of safe

practice while negotiating UMLCs. As on 1" April, 2016, about 4325
Gate Mitra/Counselors heve been deployed on Indian Raltways.

MEASURES TAKEN TO PREVENT FIRE IN TRAINS

* Improving Fire Retardancy in Caoches:

Comches are being provided with five retardant fumishing materials

such az Flre relardant curtains, partition panelling, rocof celling

| [ SR JE b —
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theoving, saat and berihs along wih cushlonlan matarlel ang sest
covais,; Windows and VIC Vestibules eic, The spacificetions of these
fterns ore belng upgradsd from time fo thwe as as a part of continusl
improvemant. In the recenl pasl, another parsmetsr called ‘Host
Relense Rate (HRR)® has been added in the material specification of
wil mRjor interior furnizshing materials vesd In coaches a3 par latesd
TuropeEn Norms.

Frovision of Awtomatic Flre and Smoke Detection Eysiem in Coaches:
furtomatic Fire and Smoka Detscltlon 3ysiem has heen provided in
200 eoaches rnunning iy § rekes, A3 par the latest speciiication ithe
afr brake system has besen Interfaced with the Fire and Emoke
Detection Eystem for slopping the train in emergent siuztion.
Provision of Water mist type Fire Suppression in pantry cars and
powWer cara _

Fowar cars and Paniry cars are relatively more prone to fire and
therefore Fire suppression system based on water-mist technology

has been declded for a limited numbers of coaches before large scale
profiferation.

frovision of Fire Exiinguishers: Dry chemical powder type fire
wxtinguishers are being provided In all mainiine Trains. These are
portable fire extinguishers and are easy to use by on board staff or
passengers In case of emergency. Fire extinguishers are belng
provided in all Alr-conditieonsd coaches, Second clags - cum - Yuard
nnt leggage van, Panty cars and train locomotives.

Use of improved materials for electrical fittings and fixtures such as
WICH, light fittings, terminal boards, connectors, etc.

inspection of Electrical & LPG Fittings In Pantry Cars: Detalied

instructions have beon issued to zonal rallways for obzervance of
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sefe proctices in handiing of pamiry ca¥s and for ensuring periodical
inspection of electrical and LPG fittings in the pantry cars.

Fublicily Campalgns: Intensive publicity campaigns to pravent the
travelling public from carrying inflammakle goods ars regularly
undartaken.

Expenditure for safely is imdbuitt In various relevant plan-heads of
Railways. An assessment of the Ministry indicates the following
exponditure on safety:

(% in crores)

I Actual 201516 '| Reviced Estimate | Budget Estimate

| 2016-17 \ 2017-18

IR

| 45516 '| 63083 lI 89530 |

(d) & (ek Yes, WMadam. Ministry of Rallways has entered into
memorandum of Understandings/Agreements with Canada, Japan.
Russia and ltaly for technical cooperation in rail sector, whilch inter
alis include raliway safety as one of the cooperation areas. Ow
imvitatlon of Ministry of Rallways, safety experts from Horea have
vislted India from 15.01.2017 te 24.01.2017 to review and discuss
various safety and operational practices. A Japaness delegation
comprising of track and signal experts have also come to India on
09.04.2017 to share thelr axpertise on safety. On 31" of January, 2017
an Memorandum of Understanding (MOU) has been signed between

indian Railways and Italy for cooperation on various subjects inciuding
raihway safety.
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in the Dudget 2097-18, setting up of & “Rashiriva Rall Samrakzhe
Hosh (RR3H) has besn announced with a corpus of =1 lakh crores ovar

a-puﬂml of § years. A provision of 20,000 crore has been made In
Budgst Estlmale 2017-12 towards 'RRSIC o fumd esaantisl ssiety
worits. These funds will be used for modernization of trachk, roling
stock, acquisitlon of vehicle bassd USFD machinas, on beard rolilng

#tock monitoring system= and proliferation o  sther safeiy
tachnologias.
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(Q. 82)

SHRI K.C, VENUGOPAL : Hon. spenker Madam, rail accident is one of the
major concerns af the people ol India. The hon, Minister of Railways knows that
recently 1 series of secidents have happened which cansed loss of lives. In Kerala,
i my ewn consiituency., one derailment has happened. Track reewal igthe work
of utmost priority which has 1o be dene for addressing these accidents. In the
Commitiee on Governmnent ASSURINCES, We have got an answer from the Railway
afficers that the Railways need Rs. | 85,000 crore for track renewal and safety
measures, But the Finance Ministry replied that they have no money and the
Railways themselves have to find out resOUTCES.

I the last Budget presented by the hon. Finance Minister, Ra. LOOOO0
crore was given for safety medsures which was not in the Budger but which be
anticipated will come fram exia budgetary resources. In Kerala only, within 140
ilometriss, there are 203 patches i the wack iteelf.  How can the people rely on
the Ralbwuys? Therefore, my guestion is whether the Ministar would ensure that
el renewal ke given highest priofity instead of the bullet tmin, We have 1o give
prionty to wack renewal in the country. So, | would like to know whether the
Minister wotld give top priority for safety, especially for mack remewil,

SHIRT SURESH PRABHL: Madam, | want to put this issue mto perspeetive, This
s piot an issue w seore political points.

There have been accidents earlier and we want 1o Cnsure thast there would
not be gny aceidents in the fumre. That is our mission, our hope and our will. |
ik the hon, Prime Mimster since for the first time we have set nside not asmall
ot but B, | lakh erore, 1 wish my fricnd who iss & Professor hus pone through
the paper Whene it is already provided in the Budget, It is Rs. 1 lakh crore for five
years ol Rs. 20,000 grove per year. This amount would be spent on safety-refated

warks.
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As [ said, T want to put the issue into perspective, The number of aeeidenis
in Indian Railways is 0.1 per million bain Kilometres, which i the alobally
accepted indicator of safety. Tt was 023 in 2005-06; it has come down to 0],
which less than half in the current situation. Theief: are, it is true that the number of
accidents have come down,

Recently we have noticed that the only kind of accident was dermilmen.
First, let me answer this question. We have provided Rs. | lakh crore: out of which
track remewal, abour which you have asked a question directly, is 10 be in the
region of Rs. 5.000 crore per year, We had increased it i 2001617 to Rs. 6,700
crore; the 2017-18 Budget. which 1 hope all of you would pass in the next Jew
days. has Rs. 10.000 crore tor track renewsl, T am very confident that the entire
track renewal would be completed. W are not relving only on that because this is
an old way of looking al i

We are using the ulmost highest form of technalogy which 15 probably one
of the best in the world, We had talked to five countries, numely, Topan, Korca,
ftaly, Frunce und Geemany. Their delegations came mmwmediately - after the
aceidents. thanks to the diplomacy. We must understand the relationship. When
the accident took place, thonks to the diplomatic initiatives of the hon Prime
Minister, those countries sent thewr delegations immediately without expecting
anything. We are using ultrasonic flaw detecior twsting which will ensure thal
rack cracks would be known even beforehand, SPURT cass which will locate
whether there 18 sny problem and automatically they will then do a detailed
investigation, trial of ultrasonic broken rail detection system which is already sel
up in two zonal roilways on an experimental basis at a cost of Rs. 10 lakh pe
kilometre which is embedded into the system, There are other things also but T ans
Just confining to track rencwl.

I want to take this House into confidence and tell you something which is
really wormrying, In the last few duys we have been noticing some unusual activity,

Even today vou must have read it in the newspaper. In the last one year, there have

17
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been seven bomb blast altempts, 58 cuses ol sabotage, and three Cases of unck
tampering auenpt 1o sabotape which we were able to prevent, Luckily in many of
lhese cases, alert raibway peaple and others have helped us to avoid sereus
scetilents, But we have not taken lightly whichever accidents have taken place. We
have niready set up an investigating ngency. The NIA 12 investigating mto this.
Vou must have read i the newspupers reports what they have arrested some
people. We are going mte the ruat cause 1o prevent it.

We are 41 the same tima making systemic changes 10 ensue that first of all
we will provide enough money for track renewal, we would provide enough
money on i on-going basis for o five-year programme for the overhmuling of the
sufety mechanism. and at the same lime use mechanisation in 8 Mg way. All of
this ts o part of our vyerall strategy.

W have created o safety cess. We are psing new technologies. Al the seme
lime, there 16 a0 Of-EUing process where we have @ Massive programme of each
and every employee uerting hrmselt secustomed o what safety drills b should
frltowe, All the unions wers involved; cach and every emplovee participated in
this. The whole idea is 1o gear up the entire organization to face these challenges,

| understand, it is o big issue and therefore T have taken the House inio
confidence. When this accident took place in Kanpur, we had set up a multi
disciplinary agescy o look into it, Forensic i an important element of . The
[ailway Protection Forge which has no wings - 1 would like to announce tovelay
and 1 have already dircered the DGRFE — will also go into forensic. We lhave
already roped n Dr. Viyas af the Cujrat Forensic Sciences University based in
Gujornt and we an definitely working on a completely comprehensive study. 5o,
let me dseute you that this is an impartait lseite and ut whatever cost safery will be
secorded number one prionty. We dre doing tat. We are not just saying that we
gre putting in meney where it is needed, Safety Fund has also been created. |
hope all of us will work together 1o ensure safe and good travel for all the rail

wsers keeping politics aside.
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S CHOUDIURY MOHAN JATUA : Thank you Madas, Speaker “for

alfowing me to ask a supplementiry. Madam, 1 come from the Southern most parl
af West Bengal, that is the Sunelesban,

Sunderbion is neglected in tetms of development in different sectors, mare
purticularly in communication. Railway. stands in the way of having 2 poocl
communication in the ares. o 2009, when Kumar Mamata Banerjes was the
Railway Minister. she satroduced a pumber of prajects in Sunderban area. L am
not mantioning all the progrunlmes. Though some surveys were abso conducted in
ey ¢ases nothing has been done iheieaficr. One of the proposals was gxtension
-31'Narn]-:hunn—:_'hang.m:ngur-ﬂal-:l-:hal': line. which is hardly I8 to 19 krns. long.
Money wis also sanetioned cor work up to Chandannagar and some wirk was wlso
stiasted on this line when Kumarl Mamai Hanerjee was the Railway Minister but
hereafter nothing hiag been done. Itis abandoned towdly.

HON. SPEAKER: The Question 15 on gately.

SHRI CHOUDHURY MOHAN JATUA : 1 krow, Madam, we are discussing
about the safety messures of the Ruilways, It is good that we are discussimg b
sufety mensures.

FION. SPEAKER: We will have 3 discussion on this,

SHRl CHOUDHURY MOHAN JATUA @ It is good that the bon, Radway
Minister has faken & lot of action o6 sufoly matters but in my Sunderban area there
i no cibway line, and se, there 15 no question of atety. So. let there be some rail
line first. Some action wis taken, money was alse allotted, but thereafter nothing

has been done,

e s ¢ T AWE A A WE) |
SHR! CHOUDHURY MOHAN JATUA ¢ So, T would like to know from the

Railway Minister as to when the netion will be taken up se that the work on

sxtension of this 19 ki railk line can start and can be completed.
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HON. SPEAKER: It seems you do not have any question to ask on the salety
Migesires,

SHRI SURESH PRABHU: Madam, we have considerably increased the allocarion
for the State of West Bengal. In the course of fast three Budgets many new lines
have been included.  Sunderban, of course, is one of the mosl sought afier place.
One-thind part of Sunderban is in [ and two-third s in me.ladf:-;l: E’_ﬂ' iisan
Important place ce and we will consider it in consultation wuh the Siare Government, ﬁ
SHRI BAIJAYANT JAY PANDA : Thank you Madam, Speaker. I want to raise g

very specific aspect of safety. The hon, Minister has given a comprehensive reply

and mentioned unmanned level crossings.  But there is & problem with munncd
level crossings also where the road traffic has become s¢ much that they arc
blocked for many howrs. For example, in Tangi. in my constituency everyday
about three to four hours the crossing is closed and at 2 time for about 45 rminutes.
Peaple get so frustrated, they wriggle under the crossing and are exposed to safety
threats,

Railways in collaboration with the St Governments has heen Jointly
funding railway over bridevs. 1 recently conducted @ review with the Works
Department of my State. Madam, 20 raibway over bridges are under construction
but they told me that the work is halted because although the State has given its
funding the Railways funding is not proportionately made. 1 thank the hon, Prime
Minister that in this Budget Rs.l lakh crore has been made available for safoly.
Will the hon, Minister commit that wherever railway over bridges are needed, they
will be expedited and where funding is pending from the Railways he will
expedite it?

SHRI SURESH PRABHU: Madam, T am linle surprised. My good friend has
saidd that the Railways funding bas not been provided, | will have © go |nto the
specific case but in most of the cases the prohlem is the other way round, We
provide the funding but the State Government does not come forward, a0, [ really

appreciate that and probably it is becauge Odisha has got 400 per ¢ent more

iol
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allocation. Th~, Chiel Minlster of the btate has publicly appreciaied many Limes
the amount 6T cil]tlhkllll':ln made. Probably. part of that could have tome here but 1
e — e

will delipitely look into nto this,

roader igsue is, @i you have said, manned level crossings anc
nocessary For salety reLsons. Manned level crossing is the historical reality. The
populotion was settled along the railway tracks much after the railway was built.
%a, it 1s @ real issue, a part of arban planning issue. wulﬂ_mk_ei

hroader view aking into cenlidence the State Government in terms of larger
GeRER

e

pluﬂnln; |ssue, Iwﬂj ipul-: into this specific case as it has come from you. |
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g
SHRIMATI APARUPA PODDAR | Thank you Speaker Madam for allowing me '
lo put a supplementary. Y5 TF Tgs wweyw 4 aiw odE & T s he cheapest
means of transport. g ool 31 sitrdes mm ol ww en o S 9 A A ety
Al @ g S T i e e @ S aE @ v R

wEm, § @iud 5 UE @ nv 4w et v e w1 would like to know
whether the Government has conducted any swvey to assess the safory
mechanisms of railway in the lust three years. If ves, the details should be given to
us.

I have written a couple of times about Kamarkundu railway gate project

falling in my constituency but this project is still pending, The Ministry of
Ratlways has written a letter to the State Government to first remove the
encroachment in that area. The State Government has already cleared it bin the
project 15 still pending.
SHRI SURESH PRABHU: First, the question is about conducting the survey. As |
have mentioned, it iz already in the body of the answer {tself. @47 S gem-arem fiy
E we w s OEn e o il @ B wmm B &) oo iy Pre w9
oeslt @ # T e B garY o 55 oW S £ E F i vl een Enw 4 £ o
TR ey &1 R gwy gan wre € 2 o 9 7 Oe § aaee Eoet
B fF 91 TRE W S W ASE 0 4 R 2018 @ AT oolmmdl wrEw
W M 6T B 40| W 99 §Y Tard g wved ¥ owe Wi e e
FfeT T, W A W WA W e W E 0 e O A, see uwe-u wer o
e um Wy W) e wWiE wEe § B R S0 aRnm el s ey S A aad )
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Abpendir- ®IX

GOVERNMENT OF INDIA
MIMIETRY OF RAILWAYS

LOK SABHA
STARRED QUESTION NO. 282
TO BE ANSWERED ON 22.03.2017

PROJECTS ON COST SHARING BASIS

t*262. SHRI RAMDAS C. TADAS:

(&)

(b}

{<)

{d)

Wil the Minister of RAILWAYS be plensed 1o state:

the status of Rallway projects on cost sharing basis with States
under execution;

whather the Government of Maharashtra has submitted a proposai
for construction of 84 Km. long rail line along Wardha, Yavatmal,
Fusood and Nanded with 40 per cent cost sharing by the Siate

Govemment and if so, the time by which the sald proposal Is likely
o ba sanctionod;

whether the Government of Maharashira has also agreed to

mabilise funds for other rail projects and if so, the detalls thereof;
and

the time by which the sald project is likely to be started?

AMIWER
MINISTER OF RAILWAYS

(SHRI SURESH PRAEBEHAKAR PRABHU)

(m) to {d): A Statement is lald on the Table of the House.

LIt L |
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STATEMENT REFERRED TO IN REPLY TO PARYS (m) TO (d) OF STARRED
QUESTION NC. 282 BY SHRI RAMDAS C. TADAS TO BE ANSWERED 1IN LOK SABHA
OM 22.02.2017 REGARDING PROJECTS ON COST SHARING BASIS

(a}{i): The details of 42 ongolng sanctioned projects taken up on 'cost sharing
basis with the State Governments are as given below:-

| 8. [Projsct | Plan | Project | State | Length = Total | Share
N Head | faling | Entity | (inkm) | Latest Cost | (%)
' | | In State [sharing . (Tiner) |
lli= | | JLE | cost | bl =
i AbmednagarBeed- | NL | MAH MAHM | 250 | 2826 | 50
Parle Valjnath 3 Seosm. = g el
2 [Wardha-Nanded  NL | MAH A MAW & 284 = 3188 | 40
3 Wadsa-Gadchirall | NL | MAM | MAH | S0 | 468 | 30
4 H.n'll.p-lll-ﬂlrllpur ML ' AP | AP | 57 2125 2 25
| Nadikude- NL AP | AP l 300 2200 50+
Srikalahasii ! l - , = Land
6  Vijaywada- | B | AP | AP 221 | 1503 50
Gudivada- | ' ; i: .
Bhimeveram- I |
Midadavolu- | | ! ‘ | |
| Narsapur, | _ | |
Machilpatnam with | . [ |
RE ik '
=7 — e rieu
7 | Guntur-Tenall DL pL | ar | AP 2. | 168 . 50
__|With RE 4|_- = e ' | R i
8  Bhadrachalam- | |4I|.li..'l'li.1 AP, | 181 23 | Bo
K Kowvir = ) | | TEL | o
"8 | Cuddapah. TN | ar, | AP 255 2080 | 50
Bangalore ! KAR '
_|(Bangarapety | o) -
10 | Reyadurg-Tumbkur NL | AP, (AP, | 213 | 2000 | SO
| via Kalyandurg . _KAR | KAR . \ I
11 | Mandirhasaud-Maya | NL | CG cc | 20 | 100 Lans
|| Relpur-Kendri | n L DU (S 5y )
' 12 | Dallirajahara- ML | ©c& | co, | zas | 00 | Lane
| Jagdalpur Z SAIL; | '
I R (LA | O [ .. ... 1) ST S—
13 | Rawari-Rohtak | ML ' MAR | HAR | 81 1025 =10
| including elevated | | . \ S~ o1 )




& - Pt
5, | Project E Plan | Project | State | Length |  Toral  Share
M. Head | falling | Entity | (inkm) Latest Cost | (%)
| | In State |sharing | Fimer) |
e S . L | cost
track betwesn 5 : R
__ Rohtak an«d Gohana | | | L B | _
14 Rohtak-Mehem- | NL | HAR | MAR A &9 576 | S0+
___Hansi _!_ S (- : | A | Lamd
15  Bhanupalii- ' NL | HP, | HP | @3 i 5000 | 25
_BlspurBeri | | eun | I
| 16 [ Chandigarh-Baddi | NL = HP, ‘ HP l 33 ‘ 1672 | 50
=t 5, |_PUN . S—| PR
(17 Giridih-Koderma | NL ' JHA | JwA 103 | @52 | &6
‘0 Hansdiha-Godda | ML~ JMA | GHA | 30 mss =0
18 Moderma-Ranchi | WL | JHA | Jma | 189 | 3021 | se
‘20 | Ranchilohardaga | GC JHA | JHA 113 | s88 | 6%
with extension to | | : .
L. A U . W, S ———
21 | Hwtrmn-ﬂl.liya ML | BiIH, | JHA 68 i B49 | BE
- | L dma | L
2z Rampurhat- | NL | BIH, |' JHA 159 1350 Be
Mandarhill via | | we, | | | |
Dumkag 3rd line JHA | i
: Hanurhat-Hlurnr-l i ! T 1 S
23| Flrn-intunnidih ' NL | BIM, | JHA | 927 | 1538 | ¢
| ___JHA . SR
24 | Bagaikot-udachi | NL KAR | KAR 142 | 106§ S04
e s e | | e I ) ...
25  Bangalore- | NL | KAR, | KAR . 260 | 1824 | 804
Hﬂtrlmnnﬂlmﬂ | . | - __! — _ . Land
26 Gulbarga-Bidar | NL HAR | MAR | 140 | 1544 B()
27 | Hossan-Bangaiore | NL . KAR | WAR 166 1290 50
via | "
| Shravensbeigoia | LA I S o
28 | Kadur | M | KAR | WAR = ®3 | 1158 B0
ﬂhll:limanuluru | . | Lo
Sakleshpur (land
for Chickmagalur- | | '
Sakleshpur - 47 hrn]l — _a
|20 Munirsbad-Ralchur | NL | WAR, | WAR 246 | 2841 54
(183 km) of | TEL !

e e i
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8. | Project " Plan | Project | State | Length |  Total | Share
N, | | Head | falling | Entlty | (In km) | Latest Cost = (")
in State iihnﬂnnl L@ lver) |
| l cost , b
" | Munirabad- |
' Mahabubnagar 3 =)
30 | Shimoga-Harihar ML KAR | KAR T8 83z | S50+
I ! e -l Land
31 Tumkur-Chitradurg- | ML = KAR | KAR 200 2183 | 504
|| Pavangore e . Land 1
32 | Whitefield-Kolar ML KAR A  KAR | 53 ars | S0+ |
- =% S ' | tand
33 Gadag-Wadl | ML | KAR  KAR | 252 2617 | 80+ |
| | Land :
34 | Ramanagaram- oPL KAR @ KAR ez | 875 66 |
Mysore(91.5 km) j
| with RE ; - _ |
| 35 | Khurda road- NL @ ODI ool 177 = 2000 Cost
Bolangir (289 km) ! mharing
new line | ‘of part
O | . | projesct
| | lhom 142-
' | ! 289)
| with |
! i , 'Land + |
Lol | | 50%
36  Rama Mandl NL PUN. | PUN | 29 218 | Land |
| (Raman)-Sada :
Singh Wala via : |
TalwandiSaboo . ! '
{29.11 km) of
Mansa-Bhatinda
| Doubling Nile il [F=-p—r
' 37 | Ratlam -Dungarpur NL mMe, RA. 178 | 3450 S50+
| via Banswara | RAJ == , Land |
38 | Ajmer (Ngsirabad)- | NL | RAJ | RAJ 165 874 | Land |
|llw:I Madhopur | I
, (Chauth Ka : ! ! .
| Banwara) via Tonk | SN G
| 38 | Akkanapet-Medak ML | TEL | TRL | 47 118 | 80+
= i | ' Lo

irf‘_




Prajert Plan | Project | State | Length Total | Sinars
. Hond | falling | Enthy | (s fen) | Latest Gost | §%) i
in State Euum.g % in o) '
- |
4 | Manoharabad. ML TEL | TEL 149 1160 33+ |
Hotapalll Lkt |
sttty |
{at & |
' ymars |
| 41 | Deobend (Muzxsfar | ML we, | UTRAa ar OO 5 If
| | Magar-Roorkes UTRA !
42 | Kichha-Khathma ML | UTRA | UTRA 58 584 Land |
| TOTAL | 5,625 63,213 |
Ef- Fndtoe Bridcsds
=i Mo
AR 0 SR Ty
HAR- Eagee
HFHirhe ool Protnun
Sl Jherhhoe
NP K simintshe
A Dl eested e
B st Fradand
20D by
PR Pusjes
L
VK- T il tioaly
TR Talm s
8P LR Hrndoris
s URizrahhoed
LI —
(i} Im addition, consent of State Govt. has boen received for the Solbowing thres
___ projects, which are under requisite Bis.
. | Project. Plan | Project | State | Lesgth Total Share |
M. Heed | falling | Entity | (i hm) | Latest Cost | (%) |
in State shaving ¥ er) f
cast |
1_Ferazepur-Patti ML | PUN | PUN 25 450 Land |
2 re- NL | oDl | oDl a8 4as hame &
| Mabarnngpur L.
3 Yeypore-Malkengiri | NL | OB1 | ODI | 130 1277 2%
L TOTAL | 4%3 2242 |

ol




&
(ill) The following metropolitan projects (MTP) have also been taken up on cost
sharing basis with state Govt.

" 8. | Project Plan | Project | State | Total | Share
| M | Head | fallingin | Entity | Latest = (%)
' | State sharing Gost

(% In or.)

cost '

| 1 Belapur-Seawood- MTP MAH MAH 1781.88 1
Uran-elactrified ‘
1

[

|

TR doubie line.
2 | Mumbal Urban mMTP MAaH |
Transport |
| Project{(MUTP) |
Phase-ll |
| 3 | C8TM-PanveliAndheri- | MTP MAH MAH 7141 |
- Running of 12 coach l‘ '

8087 B0

:

| EMU train on Harbour

: | eorridor. : ==

" 4 | Mumbai Urban MTP MAH WAH 10847 | 54

I | Transpert

| ProjectiMUTP) |

it Phase-ill ' _

I 5 | Chennal-Extension of | MTP ™ TH 732.9 66
i mass raphd transit |
| system phase-ll from |
| Velachery to St '

Thomas Mount k= — e S E

6 | Hyderabad- MTP TEL TEL B18.55 66 |
| Secunderabad-Multi :

| modal transport

systom (Phase-1l) , |

{iv) In addition, consent of State Govt. of Maharashtra has been recalved for
the following three projects, which are under requisite approvals:-

=  Mew suburban rall corridor between Virar-Vasal-Panvel{140 T-Km):

This project is included In Plnk Book 2017-18 and Is proposed to ba

‘taken up after obialflng requisite approvals of the Government.
Total estimated cost of the projects I T 8767 crore. =

e

£
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#  Fast elevated corridor between CSTM-Panvel with Spur to Mavs
Mumbai Intamational Alrport (104 Track Km):

This project Ie included in Pink Book Z017-18 ond is proposed to he
taken up after cbtaining requisite approvailz of the Government.
Total estimated cost of the projects Is Re 14 2134 crove.

F

* New suburban comidor on 3™ and 4" line between Pune-
Lonavaia(128 Tracix Km):

This project is included in Pink Book 2017-18 and is proposed to be
token up after obiaining requisite approvais of the Govermment,
Total sstimated cost of the projects is T 4,253 crome. '

fv) Formation of Jolnt Venture Gompany: Ministry of Railways have
embarked upon cooparative fedaratism by giving active reprosentation
lo States in planning, development, financing and Implementation of
Railway projects through formation of State Joint Ventures (Stata
JVE). State JV, a 100% owned Corporation of Alirztry of Rajlways and
concemed State Government will mutumlly Identify Railway projmcts,
undertake survey, prepare Detailad Project Report {(DPR) and will
arrange statutory approvals & sametion.

Minlstry of Rallways will take equity upte 50% in oach of such Stats
s, However, Project shall be implementad through Project Specific
Subsidiary (Project SPV} wherain a minimum of 28% equity will be
onsuved by the concemed State JV. Financial closuwre of anch project
will be achieved througle » mix of Dabt and Bquity (minkmwmr 28% from
State JV) & other stakeholders. Dwnership of the land sacguired for the
project will vest with the Project SPV,

Presantly, Joint Venturs company have beon formed with 3 Stats Gout
ke, Ghhattisgarh, Gujorat, Herals. Similar compamy with State of
Karnatake already exist. In addition, Joint Venture agreements hove
beon signed with B State Govis Le. AP, Haryana, Odisha, Maharashirs

[ S
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& Jharikhand and Govt of Madhya Pradesh has aiso approved Joint
Vanture agreement,

(b): Yes, Madam. The work of New Line between Wardha and Nanded via
Yavatmal & Puscod (284 Km) has been sanctioned in 2008-09. The
|atest anticipated cost of the project is ¥ 3168 cr. The Government of
Maharashtra has agreed to share 40% of the total cost of project.

(el Yeos, Madam. The Government of Maharasshtra has agresd to share the
cost of other projects aisc. The details of all these projects are given

as undor:
s, u.lrmj-h Plan | Total Latest | Share
| Head Cost | (%) |
| : II A - | (Tincr) -
1 | Arhmednagar-Beed-Parie ML 2826 . B0
|| Vaimnath | . |
| 2 Wardha-Nanded . NL 3168 | 40 |
1 | Wadsa-Gadchiroll NL | 469 = 50
4 | Belapur-Seawocod-Uran- MTP 'I 1781.98 | &6
| slectrified double line. = I et il |
5 | Mumbal Urban Transport | MTP goer | 60
f | Project{MUTP) Phase-li . P =T
6 | CSTM-PanvelAndhark MTP | 714.1 . B0

Running of 12 coach EMU |

| trmin on Harbour corridor. ,

[ 7 | Mumbal Urban Transport | MTP | 10947 | B4
| Project(MUTP) Phase-lll | | |

in -ddlﬂnn. consant of State Govt. of Maharashtra has been recelved for
the following three projects, which are under requisite approvals:-

» Mew suburban rail corridor between Virar-Vasal-Panvel{140 T-Km):

This project is included in Pink Book 2017-18 and Is proposed to

be taken up after obtaining requisite approvala of the
Government. Total estimated cost of the projects iz T 8787 crore.

8
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¥ Fast elevated corridor betwesn CETH-Panvel with Spur o Mand
fdumbal international Adrport (104 Treck Mmn) :

bﬂuwﬂuhwhnuuﬂm&nrunrmdl“ﬂn-hmﬂnrm
Lonavain(128 Track Km):

Thia project Is included In Pink Book 201718 and Is proposed to
be inkenm up afier obtalning requisite approvels of the
Government. Totel estimated cost of the projects is © 4,253 crore.

(di: Werdha-Mandsd New Line (284 domm)s

Thuwntmthhnmﬂnumm-whmtmnwn:mm
Mew Lins botwesr Wardha and Manded has been acquired In 43
¥m from Wardha end except two small patcies of 1 b Nagyth.
Une major bridge and 14 minor mtidges have been complstad
Further, work on 3 major hridges, 29 minor bridgss and 9 FRoad
under Oridges are in progress. Lond soguisition in remsining EEV

is belng done through State Govt,

dgd hem i

I 2=
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SOVERNMENT OF INDIA
MINISTRY OF RAILWAYS

LOK SABHA
STARRED QUESTION NO. 282
TO BE ANSWERED OM 22.03.2017

PROJECTS ON COST SHARING BASIS
t+282. SHRI RAMDAS C. TADAS:

YW the Minister of RAILWAYS be pleased to siate:

jm} the status of Raflway projects on cost sharing basls with States
undar execution;

{b) whether the Government of Maharashtra has submitted a propo=al
for construction of 84 Km. long rail line along Wardha, Yavatmal,
Pusood and Nanded with 40 per cent cost sharing by the Staie
Government and i so, the time by which the said propasal is likaly
to be sanctioned;

(=) whether the Government of Maharashtra has also agreed to

mobilise funds for other rail projects and If so, the details thereo:
and

{d} the time by which the said project is likely to be started?

MINISTER OF RAILWAYS

(SHRI SURESH PRABHAKAR PRABHU)

{a) to (di A Statement is laid on the Table of the House.

LERE ]
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF STARRED
QUESTION NC. 282 BY SHRI RAMDAS C. TADAS TO BE ANSWERED IN LOK SAEHE
ON 22.03.2047 REGARDING PROJECTS ON COST SHARING BASIS

{a}{l): The detaiie of 42 ongeing sanctioned projects taken up om ‘cost sharing’

bazis with the State Governments are as given balow:-

S. | Project " | Plan | Project | State | Length | Total | Share |
M. Head | falling | Entity | (inkm) | Latest Coat | (%)
in State sharing % Incr} |
cost | 1 -5 LY |
| 1 | Ahmednagar-Beed- | ML MAH | MAH 250 | 2826 B0
- Parle Valinath ey =Ji=_= | = SRR
_2 | Wardhe-Nanded ML | MAH | MAH | 284 | 3188 4
3 | Wedsa-Gadchiroll ML MAH N G M . 50 |
4 | Kotipalii-Marsapur ML AP AP 57 2426 ad =
| & | Nedlkude- ML AP AP 300 2299 B0+ |
Srikalnhasti ) e Ramdl |
| & | Wilaywada- pL | AP AP 221 1503 B
Gudivada-
Bhimavaram- .
Midadawvolu- '
- Narsapur, Fi
| Machlipatnam with [
RE ===
7 | Guntur-Tenall DL DL AP AP 24 168 B
| with RE _ : L1
"8 |Bhadrsehalam- | ML | AP, TEL| AP, 151 923 50
Howvur TEL
9 | Cuddapah- M. AP, AP 255 2050 50
Bangalore HAR
(Bangarapet) :
| 10 | Rayadurg-Tumiur NL AP, | AP, 213 2000 50
| | via Kalyandurg KAR | KAR |
11 | Mandirhasaud-Naya | HNL cG cG 20 100 Lamd
Raipur-Kendri ) -
42 | Dallirajahara- ML GG cG, 235 3400 Lgsme
Jngdsipur SAIL,
| MMDC —— [
13 |Rewari-Rohtak | NL | HMAR | HAR 2 1025 | 50
|| imcluding elevated
).

e
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5. | Projset Plan | Project | Stete | Langth |  Totml | Shoee |
. Head | fafilng | Entity | (inlum) | Latest Cost | [%) |
in State |sharing {Tiner) I
Tl |
trach batwean |
Rohtak and Gohana
14 | Rohtak-Mehem- ML | HAR | HAR 68 576 50+ |
___| Hansi B Lamd |
15 | Bhanupalll- ML HP, HP &3 SO0 2% |
Bilsepur.Bari PUN
18 | Chandigari-Badd) ML HP, HP 23 1672 | 50
PUN
A7 | DinidikKodenms ML | JMA | JWA | 103 | ss2 | &0 |
10 | Hansdiba-Godds ML | JHA | JHA | 30 | Baw | B0
|18 |Koderma:Ranchi | ML | JHA | JHA | 189 Wz | 6
| 20 | Ranchi-Lohardaga | GC | JHA | JHA 113 B0 Bl
with satension to i
L Tori .
21 | Moderma-Thalya NL | BIM, | JMA | B8 542 B8 |
JHA . '
22 | Rampurhat- ML BIH, | JHA 160 1356 B
Mandarhill via we, !
| | Dumbkes 3rd ine JHA |
Rampurhat-Muraral 1 = s | .
23 | Pirpainti-Jassidih ML Bir, JHA | 12T 1535 14
| JHA
24 | Dagmlkot-Kudachi | NL | KAR | XAR | 143 1065 B0
i _ : —— | Ao
25 | Bangalore- ML | KAR, | KAR | 260 | 1524 i
| Satyamanglam T el
28 | Guibarga-Bidar NL AR FLAR 140 1544 LaL
&7 | Hassan-Hangalors ML HAR HaR 1858 1290 &
ks
Shravansbelgola ; z
28 | Madur- ML MAR MAR S 1188 B
| Chickomagsiur- ! | Mgt
Sakleshpur (land I'
for Chickmagalur- ‘
| Sakdeshpur - 47 fam) ‘
29 | Munirabad-Raichur | ML | KMAR, | KR 245 | 2641 5l
| (163 fm) of | TEL |

IS
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8. | Project Plan | Project | State | Length Total Bhare
LB Head | falling | Entity | (in km) @ Latest Coat | (%]
in State I:h-tlna Finer)
ocost .
Munirabad-
Mahabubnagar
30 | Shimopa-Harihar ML KAR HAR 9 % ::.I.u
m
31 | Tumkur-Ghitradurg- | ML | KAR | MAR | 200 2183 smﬂ |
Davangers e
32 | Whitafald-Kolar ML KAR AR 853 ars S0+
| tand
33 | Godag-Wadl NL | KAR | KAR | 252 61T | GO+
-. | : | kand |
34 | Reamanagaram- DL KAR | KAR 92 | B7S | &8 |
Mysore(21.5 km) I
| |with RE [
| 35 | Khurda road- NL oDl oDi 177 2000 Cost
| Bolanglr (Z89 km) l-lnrlnq
maw line Iﬂl‘ part
iproject |
Temn 412!
28%)
with |
| i Lamd + |
| T 50%
36  Rama Mandi NL | PUN | PUN 29 218 | Land |
| | (Raman)-Sada | ;
Singh Wala via
TatwandiSaboo !
{29.11 km) of
Mansa-Bhatinda
| Doubiing ' !
| 37 | Ratlam -Dungarpur | NL = MP,  RAJ 176 3450 s0+ |
| |viaBanswara | | RAJ - 2
| 38 | Ajmer (Masirabad)- ML RAJ | RAJ 185 874 Land |
Sawal Madhopur i
(Chauth Ka ‘ |
| Banwara) via Tonk —— E 5
39 | Akkanapst-Medak ML TEL | TEL 17 118 B0+
MRS | ‘ Land |

116




3.

| Project Plan | Project | Btate | Length |  Total | Shmrs
B, Heund | falling | Entity | (imkm) | Latest Gost {%)
in State sharing % m ar.}
—— m“
40 | Mancharabad- [ TEL TEL 149 1160 dat
Kotapalli , H sl
Aty
10t B
21 | Doohand (M= afsr ML e, UTRA F £ TH0 e i)
' Magar)-Roorkes UTRA i )
42 | Kichha-Khatima Mi. | UTRA | UTRA | 58 584 L
t TOTAL | 5,628 63,213 N
B Balliid Precfoeh
Pejit- Biline
:—!-Fm*
HHunncha Frafoes
R Bharkiarii
HAR. Hassatsha
FIRH- Maloraihiee
FF Madire Prasapn
Ll BT
PN Pusgel
MAS Hafantiie
TH- Tl Bl
TEL-Teipngras
Urs Rtar Prosis s
UTAA- Utimrakiiepd
WE- Head Berygal
i} In addition, consent of 3tate Govt. has boan recsived for the faliowing three
projects, which are under requisite -ppruvuls,'_
3. | Project Plan | Project | Stete | Length Toial Share
M. | Head | failing | Emtity | (in km) | Latest Cost | (%)
| in State sharing ¥ In &5}
cogt ]
1 _Ferozepur-Patti Ml PUN_ | PUN 2l 450 Land
2 eyporn- ML oDl om 38 4 Land +
Mabarangpur B 50
3 eypore-Malkangiri ML QDI o0 120 127 2 |
{TOTAL 193 2212 i .

17
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sharing basis with state Gowt.

(lif) The following metropolitan projects (MTP) have alse been taken up on cost

-El Hﬂi.ﬂt

Flan
Head

Project
failing in
State

Entity
aharing

Total
Latest
Cast
{¥In or.)

T

Share |
(%)

H-Ianuhlzwuud-
Uran-elactrified
double line.

MAH

1781.98

Mumbal Urhan
Transport
ProjectiMUTP)
Phase-l1l

MAH

aoar

| CETHM-Panvel/Andheri-
Running of 12 coach
EMU train on Harbour
corridor.

MAH

T14.1

4 | Mumbai Urban
Tranaport
Froject{MUTP)
Phase-ill

MTP |

108947

5 | Chennal-Extension of
mass rapld transit
aystem phase-ll from
Velachery to §t.
Thomas Mounk

& | Hyderabad-
Secundarabad-Multi
modal transport

system (Phase-il)

TEL

T TEL

TIZO

. L

846.55

|
SN

() In Iﬁﬂmm-nuﬂnlt of State Govi. of Maharashtra hags been received for
the following three projects, which are under requisite approvais:

*  Mew suburban rall comidor betwesn Virar-Vasal-PFanvel(140 T-Mm:

This project is included in Pink Book 2017-18 and is proposad to be

taken up after obtaining requisite approvals of the Govemment.
Total estimated cost of the projects is ¥ B787 crore.

P
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# Fast elevated corridor betwesn CSTM-Panvel with Spar to Mavl
Mumbai intermational Alrport (104 Track Mrmih:

This project is Included in Pink Book 201718 and is proposed te be

taken up after obtaining requisite a2pprovels of the Govsrremont.
Tota! estimated cost of the projects is Ra 12,131 crore.

F  New subwban corrldor on 3 and 4" Fne between Pune-
Lonavala{128 Tracik Km):

This project is Included in Pink Book 2017-18% and i= proposed to be

taken up after obtaining reguisite approvels of the Government.
Total estimated cost of the projects is ¥ 4,253 srar.

{v} Formation of Joint Venturs Company: Ministry of Railways have

embariked upon eooparative federalism by giving sctive represendtation
to States in planning, deveiopment, financing and implomoentation of
Reilway projects through formation of State Joint Yentwres (State
JVs). Biate JV, m 100% owned Corporation of Ministry of Raihways s
concernsd State Govermment will mutually ldentify Reilway projecte,
underiake survey, prepare Detailed Project Repoct (DPR) somd will
srrange statutory approvals & sanction.

Minletry of Rallways will take eguity upto 50% In emch of such State
MWe. However, Project shall be implemented through Froject Specific
Subsidiary (Project SPV) wherein 8 minimum of 20% eguity will be
ensured by the concerned State JV. Financial closure of aach project
will be achieved through a mix of Debt and Equity {minimusn 268% from
State JV) & oiher stakeholdars. Ownarship of the land acquired for the
profect will vest with the Project SFPYV.

Presently, Joint Venture company have been formed with 3 Stete Govt
ie. Chhattisgarh, Gujarat, Kerala. Similar compamy with State of
Karnatala already exiat, In addition, Joint Venture agreements have
been slgned with B State Govis L.e. AP, Haryana, Ddisha, Maharashira

", .
1R




{ha):

{ck

?;{{

& Jharkhand and Gove of Madhys Pradesh has also approved Jaint
Venturs agreament.

Yas, Madam. The work of New Line between Wardha and Nanded via
Yavatmal & Pusocod (284 Km) has been sanctioned in 2008-089. The
latest anticipated cost of the project is ¥ 3168 cr. The Government of
Maharashtra has agreed to share 40% of the total cost of project.

Yes, Madam, The Government of Maharashtra hae agreed io share the

cont of other projects alse. The detaile of all thass projects ane plven
Bs undar

S. M. |Projmet Pilan | Total Latest | Share
1 . Head Cost (%)
==zt Sk _ fincr)

1 | Ahmednagar-Beed-Parie NL 2828 50
| Vaijnath
2 | Wardha-Nanded ML 3168 40
3 | Wadsa-Gadchiroli NL 468 50
4 | Bdapurwum- MTr 1764.08 88
aslectrified double line. _
8 Mumbal Urban Transport MTP BORT 50
| Project(MUTP) Phase-ll o =l
8 | CSTM-Panvel/Andheri- | TP 714.1 50
Running of 12 coach EMU | '
train on Harbour corridor,
7 | Mumbai Urban Transport MTP 10947 54
Project(MUTP) Phase-lll |

In addition, consent of State Govi. of Maharashtra has beon rmhrml for
the following thrae projects, which are under requisite approvals:s-

* MNew suburban rail corridor between Virar-Vasal-Panvel{(140 T-Km):

This project is included in Pink Book 2017-18 and Is proposed to

be taken up after obtaining requisite approvals of the
Government. Total estimatad cogt of the projects (s ¥ BTET crore.

8-
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* Fost slevated cordder batwesn CETM-Pamval with Bpar to Mawl

Humbai International Alrport (104 Track Km) :

Thie project Is Included In Pink Book 2017-18 and is proposed fo
be taken wuwp after obtaining reguisite approvals of the
Govermment. Total estimated cost of the projects Is ¥ 12,131
Crore,

New suburban comidor on 3™ and 4* lime betwsen Pune
Lonavala{128 Track Kmj:

This project Is included in Pink Book 2017-18 and is proposad to
be taken up affer obtalning reguisite approvais of the
Gavernment. Total estimated cost of the profecia la T 4,283 crom,

Wardha-Nanded Mew Line (254 Ronajs

The werk on this new line has already been talken up as Land for
New Line between Wardha and Nanded has been acquired in 43
Mm from Wardha end axcept two small patohes of 1 km levmgithy.,
One major bridge and 14 minor bridges have been completes:d.
Further, work on 3 major bridges, 29 minor bridges amd ? Road
under Bridges are in progress. Land acquisition in remaining lemngtiy
is being dons through State Govt.

LRt
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DR, SHRIKANT FEKNATH SHINDE: Let me starl by congratulating the homn.
Finance Minister and the Rabwiay Minister for sanctioning fhree major projects of
Mumbai suburban Tuilway, namely (ST-Panvel elevated link, Bandra-Yirar
clevated link and Visai-Diva-Panvel quadnupling, the total cost of which amounis
oy Rs 28 5406 crone.

Along with these specific projects many projects for capacity Ex pansion
have been undertuken on the suburban ssetion under MUTP 1 and MUTPE 1L
Simmitarly, there have been demands from varous sections tor quadrapling the
qeetion between Knlyn and Koejot s this section of suburban milway his scen
rapicl growth in terms ol population in the fast few years. Recenthy, there was a
hig sgitation by commuters ot Badlapur station because of the frequent Tuilune in
services. There was a riut like situation, Ttwas really a pressure cooker like
situation there.

Thevefore, my specific guestion 10 the hon, Railway Minister is whether
there is any plag to undertake guadrupling of Kalyun-Karjat geetion and whether i
will consider any such project it the Swate Covemment is ready 1o share the
expenditure,
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SHRI SURESH €. ANGADI: Thank you. Madany, A long pending survey has
bigen done for construction ol 4 direct il line between Dharwad and Belgaum
Now, we are wasting around four hours’ time for reaching Belgaum from
Dharwid. The State Government is ready 1o ligre the 50 per cent of the cost
including fand for this. [would like to request the hon, Minister, on behalf of Shri
Pralliad Joshi snd mysell, o expedite the said work, | would alzo like o request
Mt the Belgawm Railwey Station be modermnized. Thank you.
S\ e s AR, ﬁﬁﬂ?uﬁﬁwﬁmﬂﬁﬁ-ﬂmumwmﬁmg}u
i wEER 4 w6 T A e e ) 5 A 3l go e e g e o S
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it g W R SR Sl o ereEn T g 41 S EEE w4 & 4E
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Alspendir— 21
GOVERNMENT OF INDIA
MINIETRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO.33TE
TO BE ANSWERRED ON 22.03.2017

SPEEDY IMFLEMENTATION OF RAILWAY PROJECTS I KERALA

2T72. EMEI N.B. RAJESHL
Will the Minkster of RAILWAYS be pisased to stales

fz)  whether the Govemmsnt: has formad 2 Jolnt Venture Company
with the Government of Kerala for the speedy implementation
of rail projects in Merals;

(k) i so, the detalls thereofj

(e} whether ail projects implementad by this company will be on
cost sharing basis;

{dy if so, the  major projects to ‘be implementad—in-Herala~by this
company along with cost of each project;

(#) whether budget allocations for all projects will require matching
aliocations by the Stats Government; and

- {f} i so, the-ressons for changing the pattern of budget aliocations?

AMNSWER
MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHR! RAJEN GOHAIN)

{2) & (b} Yes Madam. Ministry of Rallways and State Governmeant of
Kerala have incorporated a Jolnt Venture Company namety “Herala
Hail Development Corporation Limited™ (WRDCL) on 03.01.2017 for

llrll.ill"
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undartaidng survey and deveiopment of mutualiy identifies viakie

raihway projecta Including prahﬂ: with viability pap i‘umlh\g In
Biate of Kedale,” 7 ;e

(el &) ﬂw ﬂniinwins projects heve boen identified by KRDCL for

taling wp thnlr wmhility studies:

t. Rapid Rall Transit System (Suburban R Frofaet]l  bedwesn
Thiruvananthapuram-Chengannur 125.56 B,

4: Thalaserry-Mysore Rail Project 298 km.

J« Rail linz to Cochin Intermational Alrport{CIAL)

4. Emakulam Old Rallway Station Development.

The gost of Pro [_1':.:1;{:-,'] and thelr financing pnttnm whl ba known cmlu!y
_‘—\—|_\_\_'_._-—I— i
sfter the study is carried out by KRDCL and estimates prepared,

——
- = e h— -

——

(e} & (T Individual Project(s) wiil be Implemanted by Project SpeciHic
Special Purpose Vehicle (3PVY). Funds shall be arranged through a mix
of debt and equity,. KRDGL will keep a minimum of 26% ayuity in ansk

- of such Project SPY, —— — — - - =

ool ik oy ok
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Appenchx ~ Rl
GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS
LOK SABHA
UNSTARRED QUESTION NO.4481
TO BE ANSWERED ON 29.03.2017
HIRAKUND EXPRESS TRAIN ACCIDENT
4481, SHRIMATI BUTTA RENUMA:

Wil the Minister of RAILWAYS he pleased to state:

(a) ‘whether the train accident of Hirakund express is on account

of sabotage or because of mechanical or technical fanlt and if
g0, the detalls thersof;

(k)  the number of casualties in the accident;

(e) the amount of compensation proposed to be paid to the
victims' familles and the Injured;

(d) whether any concrete steps are being taken to avold such
accidents in future and If so, the details thereof; and

(e}  the action taken against those responsible for the accidents?

ANSWER

MINISTER OF STATE IM THE MINISTRY OF RAILWAYS
(SHR! RAJEN GOHAIN)

(a) to (e): A Statement is laid on the Table of the House,

A
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STATEMENT REFERRED TO IN REPLY To PARTS (a) TO (s) OF
UNSTARRED QUESTION NO, 4481 BY SHRIMATI BUTTA RENUNE TO
BE ANSWERED IN LOM SABHA ON 29.03.2047 REGARDING HIRAKUND

EXPRESS TRAIN ACCIDENT

(8l In the derailment of Train No. 18448 Jagdaipur-Bhubaneswar
Hiralkkhand Express near Huneru station on Singapuram Road-
Vidlanagaram Section of East Ceoast Raibway on 21.01,.2017,
Gevernment Rallway Follce(BRP)/Vizianagaram has registered a cose
vide No.0B/2017 uw/s 474 CrP.C. dated 22.00.2047 which was
transforred to CID/Andhra Pradesh whers & case vide No. CID/17/1308
dated 07.02.2017 has been registered. Investigation of the cass has
now Besr taken up by National Investigation Agency (NIA) and
statutory inguiry into the sald derailment has besn ordeved to
determine the causes and responsible factors of the secident 40 e
conducted by the Commissioner of Rallway Safety (CRS), South
Central Circle, Secunderabad under the Ministry of Civil Aviation,

{h): 40 persons lost their lives, 17 sustained grievous injuries smd 21
sustained simple Injuries

el An amount of T 08 lakh for death and T 64,000/ to T Of lakh for
Injury depending upon the gravity of injury is paid by the Railways aa
per decree of Rallway Claims Tribunal, However, on humanitariz:w

grounds, an ex-gratia amount of ¥ 02 fakh to the next of kin of ssch

T QJJ""'"
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decveasad and 7 50,000/ to each of the persons who sustained grievous
injuries and T 25,000/- to each of the persons who sustsined simple
injuries has been paid in the said traln accident. Hon'ble Primae
Minister alse announced sx.gratia relief of T 02 lakh to the next kin of
each deceased and ¥ 50,000/- to each of the persons who sustained
grievous injury In the accident.

[d}: Safety Is accorded the highest priority by Indian Raflways and all
possible steps are nmllrl'.nlr.nr_l on a continual hasis incloding up-
gradation of technology to ald safe running of trains. These include
replacement of over-aged assets, elimination of unmanned level
crossings, adoption of suitable technologies for upgradation amd
maintenance of track, rolling stock, signalling and Interlocking
systems, safety drives, greater emphasis on training of officials amd
inspections at regular Intervals to monitor and educate staff for
cbsarvance of safe practices. Safety mmmﬂim usad to prevent
accidents include complete track clrcuiting, provision of Block Proving
Axie Counters (BFAC), Train Protection Warning Systams (TPWS),
Colour Light LED Signals, Vigilance Control Device {(VCD), usago of
60 kg rails and Pre-stressed Concrete Sleepers, long rall panals, bettar
welding tachnology, digitzl types of machines for ultrasonic faw

detection (USFD), electronic monitoring of tracks wsing trach

A WEE-
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Fecording cars (TRC) and poriable aoscillation monitoring system
(OMS), progressive use of Linke Mofmann Busch (LHB) Coaches,
Centre Buffer Coupler with Integral Coach Factory {(ICF) Coaches, etc.
Other measures Include training of loco pilots and other safoty
Il.‘-ltﬂ'ﬂ.'lrf staff, Improvement of thelr working conditions including
proper rest and periodic medical examinations otc. Besides, peradic
mafety drives, inspections as per [aid down schedufas, patroilimg of
tracks, footplate inspections and safety reviews at various lovels se
regularly conducted to continwously monitor and improve safety

sspecls of the Rallways.

@) Action would be tﬁmn against those who are held responsibis fw-

e

=

—— S - i

Il'm :mldmt affter finalization of :intutury Inqulry hyr the Eumi:slnm

—— _—— i e

of Railway Safety, Smitl'l Central Circle, Sscundernbad,
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GOVERNNENT OF INDIA
'@ MINISTRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO.G436
TO BE ANSWERED ON 12.04.2017

LEVEL CROSSINGS IN KARNATANKA

8436, BEHRI PRATHAP SIMHA:
Wik the Minister of RAILWAYS be pleased to state:

{a)} whether there are 1270 leve! crossings in Karmataka and if g0, the details

of Mannad and Unmanned Level Crossings (UMLCs) in Kamataka as of Juneo
2016, divislon-wise;

(b} whathar 4% UMLCs have been manned in the last two years;

(=) if 50, the time likely to be taken (o man or eliminate/close s the UMLCs
at this pace; and

id} whether there are any plans to make special financial provisions te man
he albove UMLCs and if so, the detafls thereof?

ANSWER
WINISTER OF STATE iN THE MINISTRY OF RAILWAYS
(SHRI RAJEN GOHAIM)

(s As on 01.04.2016, there are 1027 jevel croasings in the State of

Hamstaka out of which 727 are manned level crossings and 300 are

unmanned level crossings. Division-wise data of level crossings in a
particular State is not malntained.

(b): Ves, 49 unmanned fovel crossings have been manned during 201 4-15 and
LEISAG fn the State of Kamataka.

'|".Il{¢:'= Wivistry of Rallways hes anmounced a specific sub-mission o eliminate
”ull unmanned level crossings on Broad Gauge by March 2020,
{

d]:_A:luqmtn fund ks being provided.

e —
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Abpendir—XEW
Extracts from Manual of Parliamantary Procedures in the Government
of India, Ministry of Pariamentary Affairs, New Dalhi,

Chapter 8

| Assurances |

8.1 During the course of reply given to a question gr Definition
a discussion, if a Minister gives an undertaking which
involves further action on the part of the Government in
reporting back to the House, it is called an ‘assurance’.
Standard list of such expressions which normally constitute
assurances as approved by the Commitiee on Government
Assurances (CGA) of the respective House, is given at
Annex-3. As assurances are reguired to be implemented
within a specified time limit, care should be taken by all
concerned while drafting replies to the questions to restrict
the use of these expressions only to those occasions when
it is clearly intended to give an assurance on the floor of
the House,

8.2 An assurance given in either House is required to be Time limit for
fuifilled within a period of three months from the date of .0 ™
the assurance, This limit has to be strictly fellowed.

83 To ensure carly fulfillment of assurances, entire Online Assurances
heginning fi Lli t of assurances from oriorns System

process beginning from culling out of ass (DAMS)

the proceedings of the House to the submission of

Implementation Report including extension of time,

dropping and transfer of assurances have been automated |

through a Software Application named “Online Assurances

Monitoring System” (OAMS). Requests for extension of

time, dropping or transfer of assurances and submission

of Implementation Report through any other offline mode

shall not be entertained under any circumstances.
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8.4 When an assurance is given by a Minister or when
the Presiding Officer, directs the Government to furnish
information to the House, it is extracted by the Ministry
of Parliamentary Affairs, from the relevant proceedings
and communicated to the Department concerned online
through *OAMS’ normally within 20 working days of the
date on which it is given on the floor of the House.

8.8 If the administrative Ministry/Department has any
objection to treating such a statement as an assurance or
finds that it would not be in the public interest to fulfill it, it
may upload its requestat *OAMS’ within a week of treating
such statement as assurance for getting it deleted from the
list of assurances, Such action will require prior approval
of the Minister concerned and this fact should be clearly
indicated in their communication containing the request. If
such a reguest is made towards the end of stipulated period
of three months, then it should invariably be accompanied
with a request of extension of time. The department should
continue to seck extension of time till the decision of
the Committee on Government Assurances is conveyed
through "OAMS’. Requests received through offline mode
shall not be entertained by either Rajya Sabha/Lok Sabha
Secretariat or Ministry of Parliamentary Affairs,

8.6 If the Department finds that it is not possible to fulfill
the assurance within the stipulated period of three months
or within the period of extension already granted, it may
seak further extension of time as soon as the need for such
extension becomes apparent, indicating the reasons for
delay and the probable additional time required alongwith
details of action taken/progress made in the matter. All such
request should be submitted at '‘OAMS’ for decision by
CGA thereon with the approval of the concerned Minister,

8.7.1 The particulars of every assurance will be entered by
the Parliament Unit of the Ministry/Department concerned
in a register as at Annex 4 after which the assurance will be
passed on to the concerned section

13¢



Aszurances

8.7.2 Even ahead of the receipt of communication from
the Ministry of Parliamentary Affairs through ‘OAMS’
the section concerned should take prompt action to fulfill
such assurances and keep a watch thereon in a register as
at Annex 3.

8.7.3 The registers referred to in paras 8.7.1 and 8.7.2 will
be maintained separately for the Lok Sabha and the Rajya
Sabha assurances, entries therein being made session
wise.

The Section Officer in charge of the concerned section
will:

{a) scrutinize the registers once a week:

(b} ensure that necessary follow-up action is taken without
any delay whatsoever,

(¢) submit the registers to the branch officer every fortnight
if the House concerned is in session and once a meonth
otherwise, drawing his special attention to assurances
which are not likely to be implemented within the
period of three months; and

(d) review of pending assurances should be undertaken
periodically at the highest level in order to minimize
the delay in implementing the assurances.

8.8 The branch officer will likewise keep his higher
officer and Minister informed of the progress made in
the implementation of assurances, drawing their special
attention to the causes of delay.

8.9.1 Every effort should be made to fulfill the assurance
within the prescribed period. In case only part of the
information is available and collection of the remaining
information would involve considerable time, an
Implementation  Report(IR) containing the available
information should be uploaded at *OAMS’ in part
fulfillment of the assurance, within the prescribed time
limit, However, efforts should continue to be made for
expeditious collection of the remaining information for
complete implementation of the assurance at the earliest.
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Marnual of Paviiamentary Procedures

8.9.2 Information to be furnished in partial or complete
fulfillment of an assurance should be approved by the
Minister concerned before it is uploaded a1 *OAMS" in both
English and Hindi versions in the prescribed pro forma as
at Annex-6 , together with its enclosures. After online
submission of the Report for fulfillment of the assurance
partial or complete as the case may be, four hard copies
each in Hindi and English version with one copy of each
version duly authenticated by the officer concerned should
be sent to the Ministry of Parliamentary Affairs for laying
until e-laying 15 adopted by the concerned House.

8.9.3 The Implementation Report should be submitted
at‘OAMS’ only. Implementation Report sent by any other
mode or sent to Rajva Sabha/l.ok Sabha Scoretariat directly,
will not be considerad for laving.

8.10 The Ministry of Parliamentary Affairs, after scrutiny
of the Implementation Report, will arrange to lay it on the
Table of the House concerned. A copy of the Implementation
Report, as laid on the Table, will be forwarded by Ministry
of Parliamentary Affairs to the member(s) concemed.
Details of laying of ITmplementation Report submitted by the
Ministry/Department concerned would be made available
by the Ministry of Parliamentary Affairs at *OAMS’. The
Parliament Unit of the Ministry/Department concerned
and the concerned section will, on the basis of information
avallable at *OAMS’, update their records.

8.11 Where there is an obligation to lay any paper (rule/
order/notification, ete.) on the Table of the House and for
which an assurance has also been given, it will be laid
on the Table, in the first instance, in fulfillment of the
obligation, independent of the assurance given. After this,
a formal report regarding implementation of the assurance
indicating the date on which the paper was laid on the Table
will be submitted at *OAMS’ in the prescribed pro forma
{ Annex-6) in the manner already described in pars 8.9.2
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8.12 Fach House of Parliament has a Committee on
Government Assurances nominated by the Chaimman/
Speaker. It scrutinizes the Implementation Reports and the
time taken in the fulfillment of Government Assurances
and focuses attention on the delays and other significant
aspects, if any, pertaining to them. Instructions issued by
Ministry of Parliamentary Affairs from time to time as
available on ‘OAMS’ are to be followed strictly.

8.13 The Ministries/Departments will, in consultation with
the Ministry of Parliamentary Affairs, serutinize the reports
of these two Committees for remedial action wherever
called for.

8.14 On dissolution of the Lok Sabha, the pending
assurances do not lapse. All assurances, promises or
undertakings pending implementation are scrutinized
by the new Committee on Government Assurances for
selection of such of them as are of considerable public
importance, The Committee then submits a report to the
Lok Sabha with specific recommendations regarding the
assurances to be dropped or retained for implementation
by the Government.
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MINUTES

COMMITTEE ON GOVERMMENT ASSURANCES
(2020-2021)
(SEVENTEENTH LOK SABHA)
THIRD SITTING
(19.01.2021)

The Committee sat from 1500 hours to 1630 hours in Committee Room DY, Pariament House Annexe, Mew

Deihi.

PRESENT

Shri Rajendra Agrawal =  Chairperson

N s w

MEMBERS

Shri Mihal Chand Chauhan
Shri Ramesh Chander Kaushik
Shri Kaushaiendra Kumar
Shri Santosh Pandey

Shri Pashupat! Kumar Paras
Shri M.K. Raghavan

SECRETARIAT
Shr Pawan Kumar - Joint Secretary

Shr Lovekesh Kumar Sharma - Director
Shri 5.L. Singh - Deputy Secretary

WITNESSES

Ministry of Railways

R LR

Shri Suneet Shama
Shri P.S. Mishra

Chalrman and Chief BExecutive OFficer, Railway Board
Member (Operations & Business Development)

Shri Rajesh Thwari - Member {Traction & Raolling Stock)
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Snri Arun Kumar - Director General (RPF)

Ministry of Parliamentary Affairs

Shri P.K. Haldar - Under Secretary
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4, Thereafter, the representatives of the Ministry of Railways and the Ministry of Parllamentary
Affairs were ushered in. Welcoming the witnesses to the sitting of the Committee, the Chairperson
impressed upon them not to disclose the deliberations of the Committee to any outsider. The
Committee then took oral evidence of the representatives of the Ministry of Rallways regarding
pending Assurances. The Committee wers perturbed to note the long pendency of & large number
of Assurances of the Ministry which amounted to 172 as on date. The Chairperson asked the
Chalrman and CEQ, Rallway Board to give an overview of the pending Assurances of the
Department and also enqguired about the internal mechanism and system of menitering and
reviewing the implementation of pending Assurances in the Railway Board/Ministry.

5. The Chairman and CEQ, Rallway Board accordingly briefed the Committze on the above
lssues, The Chairperson asked the representatives of the Ministry to furnish the Minutes of their
review meetings for manitoring of pending Assurances.

&. The Chairperson and Members thereafter raised various queries and sought certain
clarifications on the pending Assurances (Annexure-1II} taken up for the day. The wilnesses
responded to these queries and also provided clarifications. As some gueries required detailed reply
and Inputs fram various quarters, the Chairperson asked the witnesses to furnish written replies on
the same in due course,

F The evidence was complaeted.

8, The Chairperson thanked the witnesses for deposing before the Committee and furnishing
the available information on the gueries raised and clarifications sought by them.

9. The witnesses, then, withdrew,
10. A verbatim record of the proceedings has been kept.,

The Committes than adjourned.
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COMMITTEE ON GOVERNMENT ASSURANCES (2020-2021), LOK SAB_HA

Annexure- II:[

Statement of pending Assurances pertaining to the Ministry of Railways discussed during
oral evidence held on 19.01.2021

| S.No.

SQ/USQ No. dated

Subject

[

USQ No. 4176

| dated 22.03.2013

Abolition of Residential Help

1USQ No. 862
| dated 08.08.2013

Projects Under Central Railway

| USQ No. 4274
| dated 07.08.2014

Security Personnel in Trains

' SQ No. 61
| dated 27.11.2014

Safety and Security of Railway Passengers

| SQ No. 61

| dated 27.11.2014 '

| (Supplementary by Shri K. C.
_ : Venugopal, M.P.)

Safety and Security of Railway Passengers

USQ No. 1125
dated 02.03.2015

Safety of Passengers

SQ No. 65

dated 27.11.2014

(Supplementary by Shri B.V. Nayak,
M.P.)

Old Railway Bridges

SQ No. 205

dated 08.12.2014

(Supplementary by Shri Gaurav Gogoi,
M.P.)

Trains for Tourists |

USQ No. 3364
dated 10.08.2015

Railway Protection Force

10.

USQ No. 623
dated 02.12.2015

New Class of Locomotives

11.

USQ No. 1668
dated 09.12.2015

Security at Railway Stations

12,

SQ No. 344

dated 23.12.2015

(Supplementary by Shri Vinod Kumar
Boianapalli, M.P.)

Modernisation of Railways Workshops

USQ No. 3156
| dated 16.03.2016

Approval to Hubli-Ankola Railway Line

| USQ No. 1628

dated 04.05.2016

Consumption of Diesel and Electricity by
Railways

USQ No. 495
dated 20.07.2016

Railway Line to Andhra Pradesh Capital

M
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16.

UsQ No. 592
dated 20.0%.2016

| Development of ‘Railway Stations

17.

SQ No. 344

dated 10.08.2016
(Supplementary by Shri Kirti Azad,
M.P.)

Multiple Bookings

18.

SQ No. 82

dated 08.02.2017

(Supplementary by Dr. Sanjay Jaiswal,
M.P.)

Safety Technology

19.

SQ No. 282
dated 22.03.2017

Projects on Cost Sharing Basis

20.

SQ No. 282

dated 22.03.2017
(Supplementary by Shri Ramdas
Chandrabhanji Tadas, M.P.)

Projects on Cost Sharing Basis

)

21,

USQ No. 3372
dated 22.03.2017

Speedy Implementation of Railway Projects in

Kerala

22

USQ No. 4481
dated 29.03.2017

Hirakund Express Train Accident

23.

USQ No. 6436
dated 12.04.2017

Level Crossings in Karnataka

(SR
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At the outset, the Chairperson welcomed the Members to the sitting of the

prised them regarding the day’s agenda. Thereafter, the

Committee and ap
Three (03) draft Reports

Committee considered and adopted the following

without any amendments:-

Draft Forty-Fifth Report (17th Lok Sabha) regarding ‘Review of
Pending Assurances Pertaining to the Ministry of Railways’;
Draft Forty-Sixth Report (17th Lok Sabha) regarding ‘Requests for

()

(i)
Dropping of Assurances (Acceded to)’; and
(iii)  Draft Forty-Seventh Report (17th Lok Sabha) regarding ‘Requests

for Dropping of Assurances (Not Acceded to)’;

2. The Committee also authorized the Chairperson’ to present the Reports

during the ongoing Session. -

XXX XOXXXX XXX XOXX Y00 XOOKX
XOOXX XXXXX XXX XXX XX XOOKX
XXX XXX XOOXX XXX XXX XXX

The Committee then adjourned.



